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While the fury of the natural disasters

remains an eternal challenge for the

society, the economic losses that occur as a result

of the calamities should increasingly be curtailed

by adopting various measures. The most efficient

form of managing these losses is by risk transfer; as

such losses are beyond the capacity of individuals,

communities and sometimes even countries. The

challenge is even more severe in the economically

developing/under-developed countries where the

priorities of the masses lie elsewhere. In this

regard, the role of making the people of the

country aware of the potential dangers and

educating them on how to protect themselves is

very topical and demonstrates the increasing

relevance of disaster management in day to day

life.

The response to disasters and emergency

management, development of national

emergency relief infrastructure, and the role of

insurers in providing emergency relief so that the

affected people are back on their feet are all

critical for determining the overall effectiveness of

the efforts put in by various stakeholders. In

particular, the role of insurers and reinsurers in

meeting the objective of the policy would greatly

depend on how to embed insurance products into

the National Disaster Management Policy. Also, it

would be desirable to explore the possibility to

devise a stand alone insurance policy only for

natural catastrophes as against the add-ons to basic fire

insurance covers being practiced presently. In the process,

several issues like limiting the sum insured and pricing the

covers; payment of claims; international reinsurance support;

possible premium subsidies and tax breaks by the

government etc would crop up and would need to be

deliberated upon.

Further, the insurance industry will have to play a key role in

the accomplishment of the overall goals of the government as

regards disaster management. In the unfortunate event of

occurrence of such losses, the insurers have to act swiftly and

carry out their tasks to mitigate the hardship of the affected

victims. It is gratifying to note that the Indian insurance

industry has amply demonstrated this quality by standing up

to the challenges of dealing with claims on a priority basis,

during several calamities like the Bhuj earthquake, the

Tsunami, the Mumbai floods etc.

'Disaster Management and Role of Insurance' is once again

the focus of this issue of the . The role of technology in

financial services is progressively growing; and insurance

industry has been a great gainer in this regard. 'Technology

Support in Insurance Services' will be the focus of the next

issue of the Journal.
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from the editor

- Disaster Management

The basic tenets of insurance proclaim that the

premium charged has to be commensurate

with the risk that an asset is exposed to, if the

mechanism of insurance has to be successful in

the long run. This would apply to all classes of

insurance uniformly across the globe.

Nonetheless, that little amount of subsidization

is always inherent in insurance business; and

there is no way it can be totally obliterated.

The vulnerability of a place for a natural

disaster differs greatly, depending on its

geographical location, the type of territory etc.

Major disasters occurring at various locations

globally have proved this point time and again.

Even within countries, there could be different

places that have demonstrated a varying

degree of vulnerability. Accordingly, it would

be debatable if the entire population is

required to pay equally for the protective

measures against possible disasters, as it would

lead to unreasonable levels of subsidization. In

India, we have been witness to various

calamities occurring in a few places

repeatedly, whereas there are other places that

are relatively less prone to such disasters.

Although the question would be redundant if

the state is providing for all disaster-related

rehabilitation, it should certainly be

considered in case there is an element of

individual contribution.

While it is an accepted fact that getting the

people to insure their assets on their own

volition is in itself a tough task, an explicit

loading of the premium in vulnerable areas

may not enjoy the support of the affected set of

policyholders. It would be better for the

administrators to find ways of levying the load

at the time of collecting property tax or other

mandatory charges. Besides, the government should also take

measures to make the masses understand the importance of being

prepared for eventualities. As has been demonstrated on several

occasions, there is an element of resistance in the people even to such

important measures as evacuation and often for trivial reasons. It is

also equally important that there is a general sense of awareness as

regards the importance of maintaining the ecological balance that is

bound to play a crucial role in the occurrence of natural calamities. It

should be ensured in the long run that there is sufficient preparedness

to face the onslaught that is likely to be caused by natural disasters. At

the same time, there should also be emphasis on financial protection

of the assets that are exposed to the vagaries of nature. The role that the

stakeholders have to play in this regard needs no emphasis. The need

for sensitizing and educating the public, insuring community and

other government agencies on the necessity of taking precautionary

measures to save themselves and their assets from the disaster events

and threats of global warming is ever so pertinent.

The focus of this issue of the is once again on 'Disaster

Management and Role of Insurance'. Dr. George E. Thomas opens the

debate with a detailed account of how disasters tend to disrupt

governmental initiatives on development and growth. He further

comments on the need for developing measures for disaster

prevention, planning and preparedness; rather than resorting to post-

event relief measures entirely. In the next article, Mr. K. Nagaraja Rao

looks at the positive development achieved in the more recent past

when the number of deaths on account of disasters has drastically

come down, globally. In the final and concluding part of his detailed

research paper on disaster management, Mr. D.V.S. Ramesh draws

statistical support for endorsing his remarks on the trends of the havoc

played by disasters over a period of time; and on what measures can

be adopted to arrest these trends, going forward.

The support of technology in the domain of services, especially over

the last few decades, has become indispensable; and insurance is no

exception. 'Technology Support in Insurance Services' will be the

focus of the next issue of the .

Journal
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To

1. The Authority had issued Exposure Draft on the captioned subject

on September 13, 2009 inviting comments from all the insurers.

The Authority has received responses from various entities. The

responses have been examined in detail and have been

considered where ever found suitable.

2. The Authority under the powers vested in Sec. 14(1) and 14(2)(c)

of the IRDA Act, 1999 notifies the following framework

applicable for granting corporate agency license to the

Department of Post, Government of India. Except to the extent of

relaxations permitted hereunder, all the provisions of the

Insurance Act, 1938, Regulations and Guidelines as applicable to

Corporate Agents shall apply to the Circle of India post upon its

obtaining the Corporate Agent s License.

a. Each should be treated a separate unit in

order to grant independent corporate agent licence with various

insurers. However the Head of Circle may approach IRDA for

prior approval of further division in the Circle as separate units,

in the case of metropolitan areas, to obtain license to act as

corporate agent, in view of the large population under the circle.

b. Each is to be regarded as a person for the

purpose of Regulation 2 (k) of IRDA (Licensing of Corporate

Agents) Regulations, 2002. Also, each Circle of India Post shall

be deemed to be complying with Regulation 4 (1) of IRDA

(Licensing of Corporate Agents) Regulations, 2002.

c. The is barred from being appointed as

Referral Company by any Insurance company as per provisions

of IRDA (Sharing of Database for distribution insurance products)

Regulations 2010.

d. The Head of shall be ipso facto ex officio

Corporate Insurance Executive (CIE) for complying with

provisions of IRDA (Licensing of Corporate Agents) Regulations,

2002. Also, all the permanent employees of the India Post having

an educational qualification of 10+2 or equivalent shall be

deemed to be complying with the relevant provisions regarding

requirements of minimum educational qualification, training and

examinations prescribed for Specified Persons . In this regard,

CEOs of All Insurers

Separate framework to sanction Corporate Agency License to

Department of Posts (India Post)

‘Circle of India post’

‘Circle of India Post’

‘Circle of India Post’

‘Circle of India Post’

the India Post shall take necessary steps to

impart required training to its permanent

employees to be designated as Specified

Persons within a period of one year from

commencement of corporate agency.

e. Each that has obtained

a license to act as a Corporate Agent of

Insurance Companies is allowed to tie up

with 2 Non Life insurance companies, 2

L i f e Insu rance compan ies , one

Agricultural Insurance Company and one

stand alone Health Insurance Company

registered with IRDA.

f. In its individual capacity the Head/

Corporate Office of India Post shall not

obtain license to act as Corporate Agent of

any insurance company. The Head/

Corporate Office India Post shall also not

be appointed as Referral Company by

any Insurance company as per provisions

of IRDA (Sharing of Database for

dis t r ibut ion insurance products )

Regulations 2010. The Head/Corporate

Office of India Posts shall not engage in the

distribution of insurance products of any

insurance company registered with IRDA

in any other capacity.

g. The CIE and Specified Persons of Circle of

India Post shall comply with all other

regulations/guidelines applicable to

Corporate Agents.

h. The Authority may stipulate such other

terms and conditions from time to time for

licensing/monitoring activities Circle of

India Post to grant license as Corporate

Agents.

Sd/-

Executive Director

‘Circle of India Post’

(A. Giridhar)

CEOs of all the Insurance Companies
Ref:IRDA/CAGTS/CIR/LCE/165/10/2010 Date:14-10-2010
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CEOs of All Life Insurance Companies
Ref:IRDA/ACT/CIR/VIP/170/10/2010 Date:21-10-2010

Variable Insurance Products

ORDER ISSUED UNDER SECTION 14 (2) (B)

OF IRDA ACT

The Authority has received several complaints

on the sale practices of the insurers regarding

universal life products. After examining the

complaints the Authority is satisfied that the

universal life products need a better regulatory

framework for protecting policyholders

interest. The Authority has circulated draft

Guidelines on Variable Insurance Products which will govern all so

called Universal Life Insurance Products. Meanwhile, in order to

ensure that the policyholders do not lock themselves in current

Universal Life Products, it is hereby ordered that the insurers shall not

sell any Universal Life Insurance policies from the close of business on

22nd October, 2010

Sd/-

Member (Actuary)

(R Kannan)

CEOs of all Life Insurance Companies
Ref:IRDA/ACT/CIR/VIP/171/10/2010 Date:21-10-2010

Variable Insurance Products

(R. Kannan)

Guidelines on Variable Insurance Products

Exposure draft

Enclosed are the draft guidelines on Variable

Insurance Products. Insurers are requested to

send their comments on these guidelines on or

before October 31, 2010 so that the Authority

can issue final guidelines on or before

November 4, 2010.

A separate circular is being sent to all insurers

where current Universal life products are cease

to exist since the close of business on October

22, 2010. Hence, finalizing the guidelines on

the above set of products assume significant

importance.

Sd/-

Member (Actuary)

For the purpose of these guidelines, Variable

Insurance Product (VIP) shall be defined as a

non- linked life insurance product that

provides:

Death benefit equivalent to the guaranteed

sum assured plus the balance in the savings

account.

Maturity benefit equivalent to the balance

in the savings account.

Under this product, the policyholder shall have

the flexibility of changing the sum assured

�

�

during the currency of the contract subject to a minimum sum

assured, as specified in this guideline. In view of this facility and also

to ensure transparency, the premium shall be shown separately as

Risk Premium, expense, commission and saving components.

This product shall comply with the existing provisions in the Act,

Regulations, guidelines and circulars with regard to the non-linked

business and also comply with the following directions.

The benefit payable on death shall be

the sum assured chosen by the policyholder and the balance in

the saving account as on the date of death.

(i) The table 1 below specifies the minimum sum assured in respect

of death benefit under this product. However, the policyholder

can vary the sum assured during the currency of the contract,

provided the minimum sum assured is fulfilled. Whenever the

life cover is changed, the change becomes effective only from the

immediately following policy anniversary.

1. Benefit payable on death:

2. Minimum Sum Assured:

Regular premium including Regular premium including

limited premium paying limited premium paying

contracts: 50000 or 10 x AP, contracts: 50000 or 7 x AP,

whichever is higher whichever is higher

AP is Annualized Premium selected by the policyholder at the

inception of the policy.

(ii) No Single premium is allowed under Variable Insurance

Products.

Table: 1

For age at entry below 45 years For age at entry above 45 years

` `
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(iii) At age 65, the policyholder shall be given an option to alter the

sum assured and the levy of risk premium shall be done only

with the prior written consent of the policyholder; Hence for

ages 65 and above, minimum sum assured as specified in Table

1.2 is not mandatory.

The benefit payable on maturity

shall be the balance in the savings account.

The minimum policy term shall be five

years for all individual contracts.

All Variable Insurance products shall have a

lock-in period of three years.

(i) All these VIP contracts acquire surrender value from the first

policy year, however, the surrender value shall only become

payable after the lock-in period.

(ii) The minimum surrender benefit payable will be as given in

Table: 2.

During The policyholder will forego the interest amount on

1st year the saving balance.. Hence he / she is eligible for

only the amount credited in his / her account,

payable at the end of the lock-in period.

During The policyholder will forego the interest amount on

2nd year the second year saving balance.. Hence he / she is

eligible for only the amount available in his / her

savings account at the beginning of the second year,

payable at the end of the lock-in period.

During The policyholder will forego the interest amount on

3rd year the third year saving balance.. Hence he / she is

eligible for only the amount available in his / her

savings account at the beginning of the third year,

payable at the end of the lock-in period.

The insurer shall not allow any top-up

premiums during the term of the contract.

(i) All the Variable insurance products shall be offered as traditional

products in two forms, viz., par and non-par.

(ii) Under both the categories, there shall be a guaranteed interest

rate. This interest rate is guaranteed for the whole term. Both

the guaranteed rates must be declared and published in the

website at the beginning of each financial year. Hence for all the

products sold subsequently will be governed by these rates. In

the case of par-contracts, there shall be a bonus, based on

performance of investment, expenses and mortality. The bonus

declaration shall be governed by Section 49 of the Insurance Act,

1938. It should be noted that the guaranteed interested shall be

3. Benefit payable on Maturity:

4. Minimum Policy Term:

5. Lock-in period:

6. Surrender value (SV):

Table 2

Year Minimum Surrender benefit payable

7. Top-up Premium:

8. Participating/Non-Participating:

paid on the annual premium. The annual

premium together with the accrued

interest in that year will be decreased by

the allowable expenses including

commission, mortality charges and

expenses and that shall be the opening

balance in the next year.

(iii) Hence in the case of par-contracts, at the

end of each year, the bonus and the

guaranteed interest applicable on the

opening balance shall be credited to the

savings account.

(iv) In the case of non-par products, at the end

of each year, interest amount on the basis

of guaranteed interest rate applicable on

the opening balance shall be credited to

the savings account.

(v) For all modes of premium payment (viz.,

annual, half-yearly, quarterly and

monthly) the interest rate shall be credited

once a year.

All the funds invested under

Variable Insurance product shall comply

with IRDA (Investments) Regulations,

2001 as applicable to non-linked

traditional products and relevant

guidelines in this regard.

The premium shall have four

components.

(i) The first component shall be termed as the

Risk Premium which shall be used to

provide the guaranteed sum assured

payable on death.

(ii) The second component shall be the

expense component

(iii) The third component shall be the

commission rates offered under the

product.

(iv) The fourth component shall be termed as

the savings premium which shall form

part of the accumulated fund.

The Variable

Insurance Products shall levy the

following charges:

(i) Risk Premium, as stated in the policy

contract, to provide life cover;

(ii) Expense component shall not exceed at

any point of time the maximum given in

Table 3

9. Investments:

10. Premiums:

11. Charges and Commission:
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Table 3

Year Maximum expense component

Table 4

Year

12. Riders:

13. Revival:

1st year 25% of the first year premium

subject to a maximum of

10,000

2nd year 5% of all subsequent premium

onwards not exceeding 5000 in any

policy year

(iii) Commission under Variable Insurance

Products shall not exceed the following

table 4:

1st year 35% of the risk premium and

2% on the Gross premium less

the Risk Premium

2nd year 7.5% of the risk premium and

2% on the Gross premium less

the Risk Premium

3rd year 5% of the risk premium and 2%

onwards on the Gross premium less the

Risk Premium

There shall not be any rider

attached to this product.

If due premiums are not paid

within the grace period, the policy shall

`

`

become a paid up policy. This due date of premium shall be

known as date of paid up policy. The policyholder may revive the

policy within 12 months from the date of first unpaid premium.

During this revival period, the life cover ceases.

If the policy is not revived during this revival period, then the

balance in the saving account, after deduction of the surrender

penalty as applicable, shall be credited to discontinuance fund.

On this balance, a minimum interest rate of not less than 75 basis

points of the respective guaranteed interest rate is applicable.

This amount is payable to the policyholder, after the lock in

period.

Saving account statement

shall be issued on every policy anniversary, giving the break up

of the opening balance, premium received, deductions towards

mortality, commission and expenses, interest added and closing

balance.

The promotion architecture and the key features

document to be sent to all prospective policyholders shall

disclose, apart from whatever else may be specified from time to

time, the following:

(i) The guaranteed rate of interest

(ii) The surrender value

(iii) The premium paying term

(iv) A clear statement of the premium showing the four components

separately

(v) The lock in period and the treatment of monies during lock in

period in the event of surrender.

14. Furnishing Statements of Accounts:

15. Disclosure:

CEO's of All Non-Life Insurance Companies
Ref:IRDA/F&I/CIR/EMT/169/10/2010 Date:22-10-2010

Expenses of Management (EOM) under

section 40C of the Insurance Act, 1938

Read with Rule 17E of the Insurance Rules

1939

A detailed review of the various elements of the

Expenses of Management (EOM) reckoned by

non-life insurers for compliance with section

40C of the Insurance Act, 1938 read with Rule 17E of the Insurance

Rules 1939 undertaken by the Authority recently has indicated that

there are divergent practices in the presentation of details and

interpretation of the applicable provisions among the insurers.

2. The issues have been examined and the following clarifications

are provided to facilitate a uniform approach by all companies:

Sl. No. Proviso Particulars Clarification

reference

1 Rule 17E(3)(i) to Interest earned It should be based on:

17E(3) (ii) on paid up a) Yearly mean yield on the interest yielding investments

capital (excluding equity, real estate etc.,) during the year applied on the

mean equity capital.
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Equity capital for this purpose includes:

Share Premium; Reserves & Surplus, shareholders

portion of credit balance in Fair Value Change Account net of

Debit balances in the Profit and Loss Account,

debit balance in Fair Value Change Account and

Preliminary expenses, if any.

b) Profit on sale of investments/loss on sale of investments

should be excluded for the purpose of computation of

investment income

2 Explanation (b) Charges to be All charges levied directly or indirectly in respect of the insurance

to section 40C included. business but excluding taxes which are charge against profits e.g.

income tax, wealth tax. The other taxes like Service Tax borne by

the insurer, Fringe Benefit Tax, which are not charge against

profits should however, not be excluded.

3 Explanation Expenses that Only expenses debited to profit and loss account relating

b(iii) to section can be excluded exclusively to the management of capital ; dealings with

40C of the for the purposes shareholders and a proper share of managerial expenses

Insurance Act, of expenses calculated in such manner as prescribed in Rule 17-FB alone

1938 of management . can be excluded for the purpose of EOM.

Expenses towards:

(i) Management of Capital includes fees for increasing authorized

capital, issue expense, underwriting fees (if any,), lead managers

fee etc. and expense incurred towards managing capital which

includes employee cost involved in the activities of investment of

capital, relevant bank charges, demat charges etc.

(ii) Dealings with shareholders includes expenses for calling and

holding meetings of shareholders, secretarial expenses, stamp duty

incurred in increase/decrease of capital etc.,

(iii) Proper share of managerial expenses to be deducted (Y) shall

be computed as under:

(15% of C)/P=X

Y=R * X

Where,

is the Paid-up Capital of the Insurer,

is the gross premium written direct in India,

is the proportion of 15% of and

is the total Remuneration of Chief Executive Officer of the

insurer (by whatever name called)

is the deductible proportion of total remuneration received by

the Chief Executive Officer of the insurer.

�

�

�

�

C

P

X C P

R

Y

3. The statement of the management

expense should be signed by the

Managing Director/ CEO and certified by

atleast one of the Statutory Auditors of the

insurer.

4. Statement of Expenses of Management

shall be submitted annually in the format

prescribed at annexure along with a copy of Annual Report of the

insurer submitted to the Authority as advised in IRDA circular

Ref: IRDA/F&A/013/2005-06 dated June 9, 2005.

5. This circular is effective from the financial year 2010-11.

Sd/-

Member (F&I)

(R. K. Nair)
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All CEOs of Life and Non-Life
Ref:IRDA/F&I/CIR/CMP/174/11/2010 Date:04-11-2010

To

It has been noticed by the Authority that the

quantum of the amount lying unclaimed by the

policyholders/insureds is accumulating on

year on year basis. The unclaimed amounts of

the policyholders/Insureds may be on the

following account

a. claims settled but not paid to the

policyholders/insureds due to any reasons

except under litigation from the insured/

policyholders

b. sum due to the insured/policyholders on

maturity or otherwise

c. Any excess collection of the premium / tax

or any other charges which is refundable to

All CEOs of Life and Non-life Insurers

Treatment of Unclaimed Amount of

Policyholders

the policyholders either as terms of conditions of the policy or as

per law or as may be directed by the Authority but not refunded so

far

d. Cheques issued by the Insurer for settlement under A , B or C

above and cheques have not been encashed by the policyholders /

insured

Presently, the unclaimed amount is not being disclosed separately. In

view of the same, all the insurers are hereby advised that the amount

representing the unclaimed sum shall be disclosed as a separate line

item in Schedule 13 current liabilities of the Balance Sheet. Further,

its age-wise analysis will also be disclosed in the enclosed format.

It is further advised that such unclaimed sum will not be appropriated /

written back, in any circumstance, by the insurers.

This circular is issued with the approval of the competent Authority

and comes into effect immediately.

Sd/-

Executive Director

(A. Giridhar)

To All
Ref:IRDA/CAGTS/PNTC/LCE/172/11/2010 Date:04-11-2010

Public Notice

Insurance Regulatory and Development

Authority (IRDA) is a regulatory body

established by an Act of Parliament to protect

the interests of the policyholders, to regulate,

promote and ensure orderly growth of the

insurance industry and for matters connected

therewith or incidental thereto.

Some instances have been observed by the

Authority that general public are receiving calls

f rom individuals who claim to be

representatives of IRDA and offering insurance

policies of different insurance companies with

various benefits (such as offering of scholarship

along with policy etc.).

The general public is hereby informed that Insurance Regulatory and

Development Authority is a regulatory body which does not involve

directly or through any representative in sale of any kind of insurance

or financial products. Any person making any kind of 'transaction with

such individuals/agents will be doing the same at their own risk. If any

member of the public notices such instances he/she may lodge a

police complaint in the local police station.

Sd/-

Consultant and Special Officer (Life)

(Kunnel Prem)
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To All Insurers
Date: 08-11-2010

To

1. INV/CIR/031/2004-05 dated 27th July, 2004

2. INV/CIR/058/2004-05 dated 28th December, 2004

3. RBI/2006/167 DBOD.NO.BO.40/21.04.158/2006-07

1.1 All Insurance Companies are increasingly using outsourcing, as a

means of both reducing cost and accessing specialist expertise,

not available internally and achieving strategic aims..

'Outsourcing' may be defined as Insurer s use of a third party

(either an affiliated entity within a corporate group or an entity

that is external to the corporate group) to perform activities on a

continuing basis that would normally be undertaken by the

Insurer itself, now or in the future. These Outsourcing

arrangements are becoming increasingly complex.

Joint Forum set up by Basel Committee on Banking Supervision,

International Organization of Securities Commissions and

International Association of Insurance Supervisors has devised

high-level principles on outsourcing in financial firms which

gives guidance to firms, and to regulators, in effectively managing

risks involved in Outsourcing without hindering the efficiency

and effectiveness of firms. This circular is issued based on best

practices adopted internationally as outlined in above document.

These instructions are intended to provide direction and

guidance to Insurers to adopt sound and responsive risk

management practices for effective oversight. Reserve Bank of

India also brought out Guidelines on Managing Risk and Code of

Conduct in outsourcing of financial services vide reference 3

cited above.

1.2 It has been observed that Insurers are Outsourcing even core

activities such as Investment, underwriting and policy servicing. It

is not desirable to outsource the Core and important activities

which will affect corporate governance guidelines set by both

Insurer as well as IRDA, protection of policy holders, solvency

and revenue flows of Insurer,

1.3 In order to ensure control over the outsourcing of activities of

Insurers and to mitigate the risks involved in outsourcing, the

Authority has in addition to the Regulations, Guidelines and

Circulars already in force, decided to issue following instructions

under Section 14(2) of Insurance Regulatory and Development

Authority Act,1999 for compliance by Insurance Companies

while Outsourcing their activities. These guidelines apply in

addition to the instructions given in two references cited.

1.4 The insurer shall ensure that outsourcing arrangements neither

All Insurers

Draft Guidelines on Outsourcing of activities by Insurance

Companies

Reference:

1 Introduction

diminish its ability to fulfil its obligations to

customers and IRDA nor impede effective

supervision by IRDA. Insurers therefore

have to take steps to ensure that the service

provider employs the same high standard

of care in performing the services as would

be employed by them if the activities were

conducted in house and not outsourced.

Accordingly Insurers should not engage in

outsourcing that would result in their

internal control, business conduct or

reputation being compromised or

weakened.

Core activities: All activities relating to;

Underwriting,

Claims,

Product design,

Investment,

Premium collections,

All Information Technology support

(except hardware support),

Data storage (physical &image),

Cheque pickup and banking of cheques,

Admitting or repudiation of all claims,

Bank reconciliation,

Policy servicing except registering

complaints / grievances /enquiries,

Approving advertisements,

Market conduct issued,

Appointment of Surveyors and Loss

Assessors

Fund accounting including NAV

calculations,

Motor insurance services,

Compliance with AML, KYC etc.

All other activities not specified herein as

non-core activities

Non Core activities:

2. Activities of Insurers are broadly classified

into two categories.

�

�

�

�

�

�

�

�

�

�

�

�

�

�

�

�

�

�

�

�
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�

�

�

�

�

�

�

�

�

Facility management i.e. House keeping,

security, office boys etc.

PF Trust,

Internal audit,

Website development and management,

Pay roll management,

HR services,

Service tax consultancy and support,

TDS filing,

Compliance with labour laws,

Data entry Including scanning, indexing

services,

�

�

�

�

�

Printing and posting of remainders and other documents,

Pre employment medical check ups,

Call centre and outbound calling for registering complaints or

answering enquiries,

Claim processing for overseas medical insurance contracts,

Tele-marketing and all other activities which are not core

activities and which do not have any relation to product design,

3. No Insurer shall outsource any of the core activities listed in para

2. Every Insurer shall file with the Authority a certificate on 31st

March every year stating that no core activity is outsourced

In order to have regulatory control over the outsourcing done by

insurers w.r.t non-core activities as in para2, Insurer is required to

file a report as at the end of each quarter in the following format

along with a copy of the certified agreement.

The third party service provider shall comply

with provisions of Regulations, Guidelines and

any other law under force and the Insurer shall

be responsible for all acts of omission and

commission of its third party service providers.

4. The act iv i ty of sol ic i ta t ion and

procurement of insurance business by

agents, corporate agents and other

intermediaries such as TPA s/Surveyors

and other regulated entities, unless or

otherwise provided in the Insurance

Act,1938, IRDA Act,1999 and Regulations

made there under, are not covered by these

guidelines.

5. Evaluating the Capability of the Service

Provider: In considering or renewing an

outsourcing arrangement, appropriate due

diligence should be performed to assess

the capability of the service provider to

1 Specification of activity out :

sourced (detailed description)

2 Name of the Vendor :

3 Total Amount Agreed :

4 Amount Paid so far

5 Whether vendor belongs to

insurer group

6 %of outsourcing payments to :

Operating Expense

S. Particulars FOR THE UP TO THE For the corresponding up to the Quarter

No. QUARTER QUARTER quarter of the of the prceeding year

preceeding year

comply with obligations in the outsourcing agreement. Due

diligence should take into consideration qualitative and

quantitative, financial, operational and reputational factors.

Insurers should consider whether the service providers' systems

are compatible with their own and also whether their standards of

performance including in the area of customer service are

acceptable to it. Where possible, the Insurer should obtain

independent reviews and market feedback on the service provider

to supplement its own findings.

Due diligence should involve an evaluation of all available

information about the service provider, including but not limited to:-

Past experience and competence to implement and support the

proposed activity over the contracted period;

Financial soundness and ability to service commitments even

under adverse conditions;

Business reputation and culture, compliance, complaints and

outstanding or potential litigation;

�

�

�
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�

�

�

�

�

�

�

Security and internal control, audit coverage, reporting and

monitoring environment, Business continuity management;

External factors like political, economic, social and legal

environment of the jurisdiction in which the service provider

operates and other events that may impact service performance.

Ensuring due diligence by service provider of its employees.

6.1 An Insurer intending to outsource any of its activities shall put in

place a comprehensive outsourcing policy, approved by its

Board, which incorporates, inter alia, criteria for selection of such

activities as well as service providers, delegation of authority

depending on risks and materiality and systems to monitor and

review the operations of these activities.

6.2 Insurer shall establish a comprehensive outsourcing risk

management programme to address the outsourced activities and

the relationship with the service provider.

Some factors that could help in considering materiality in a risk

management programme include the following:

The financial, reputational and operational impact on the

insurance company of the failure of a service provider to

adequately perform the activity

Cost;

Potential losses to customers and their counterparts in the event of

a service provider failure;

Consequences of outsourcing the activity on the ability and

capacity of the Insurer to conform with regulatory requirements

and changes in requirements,

Interrelationship of the outsourced activity with other activities

within the Insurance Company.

Affiliation or other relationship between the insurer and the

service provider;

Regulatory status of the service provider;

Degree of difficulty and time required to select an alternative

service provider or to bring the business activity in-house, if

necessary; and

Complexity of the outsourcing arrangement. For example, the

ability to control the risks where more than one service provider

collaborates to deliver an end-to-end outsourcing solution.

Data protection, security and other risks may be adversely affected

by the geographical location of an outsourcing service provider.

To this end, specific risk management expertise in assessing

country risk related, for example, to political or legal conditions,

could be required when entering into and managing outsourcing

arrangements that are taken outside of the home country.

6.3 Insurer shall ensure that outsourcing arrangements neither

diminish its ability to fulfill its obligations to customers and

6. While Outsourcing activities every insurer shall abide by criteria

laid down in following principles.

regulators, nor impede effect ive

supervision by regulators.

6.4 Outsourcing relationships shall be

governed by written contracts that clearly

describe all material aspects of the

outsourcing arrangement, including the

rights, responsibilities and expectations of

all parties.

The contract shall clearly define what

activities are going to be outsourced,

including appropriate service and

performance levels. The service provider s

ability to meet performance requirements

in both quantitative and qualitative terms

should be assessable in advance;

The contract shall neither prevent nor

impede Insurer from meeting its respective

regulatory obligations, nor the regulator

from exercising its regulatory powers of

conducting inspection, investigation,

obtaining information from either the

insurer or the third party service provider.

Insurer must ensure it has the ability to

access all books, records and information

relevant to the outsourced activity in the

service provider;

The contract shall provide for the

continuous monitoring and assessment by

Insurer of the service provider so that any

necessary corrective measures can be

taken immediately;

A termination clause and minimum

periods to execute a termination provision,

if deemed necessary, shall be included.

The latter should allow the outsourced

services to be transferred to another third-

party service provider or to be incorporated

into the Insurance company. Such a clause

shall include provisions relating to

insolvency or other material changes in the

corporate form, and clear delineation of

ownership of intellectual property

following termination, including transfers

of information back to the Insurer and other

duties that continue to have an effect after

the termination of the contract;

Material issues unique to the outsourcing

arrangement shall be meaningfully

addressed. For example, where the service

provider is located abroad, the contract

shall include choice-of-law provisions and

�

�

�

�

�

�
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agreement covenants and jurisdictional

covenants that provide for adjudication of

disputes between the parties under the

laws of a specific jurisdiction;

The contract shall include, a prohibition on

subcontracting by the third-party service

provider for any part of an outsourced

activity.

The Board of directors of insurers shall

review the performance of all the third

party surveyors periodically and verify

compliance to these guidelines, various

laws and the business efficiencies

delivered by them.

6.5 Insurer and its service providers shall

establish and maintain contingency plans,

including a plan for disaster recovery and

periodic testing of backup facilities.

6.6 The Insurer shall take appropriate steps to

require that service providers protect

confidential information of both the Insurer

and its clients from intentional or

inadvertent disclosure to unauthorized

persons.

6.7 The Insurer shall ensure that the third party

service provider does not have any conflict

of interest. The third party service provider

or any of their group entities shall not be

able to derive any benefit by causing loss to

the insurer or policyholder. For instance

the third party service provider shall not

have the responsibility of repairing the

damaged vehicle, supply of spare parts and

marketing of the policy. In case of

existence of conflict of interest among

group entities, the insurer shall avoid

outsourcing to such entities.

�

�

6.7.1 No activity of the Insurer shall be outsourced to an

agent/broker/corporate agent or any of their subsidiaries. No

payment towards any activity shall be made except

commission/brokerage as specified by the Authority or the

Insurance Act, 1938. to these entities.

6.7.2 No activity other than those allowed under provisions of the

Insurance Act, 1938, Regulations made therein shall be

outsourced to TPA s and Surveyors or any other entity regulated

by IRDA.

7 Redressal of Grievances related to Outsourced services: Every

Insurer shall direct in house Grievance Redressal Machinery to

deal with grievances relating to services provide by the

outsourced agencies. Wide publicity has to be given through

print and electronic media about this. The Grievance Redressal

Machinery shall deal with every grievance in a fair, objective

and just manner and issue reasoned speaking reply for every

grievance rejected. It shall also analyse grievances received to

help identification of the problem areas in which modifications

of policies and procedures could be undertaken with a view to

making the delivery of services easier and more expeditious.

TATs for redressal of the grievances shall be as notified by the

Authority from time to time.

8 Centralized list of Outsourced Agents: If a service provider

services are terminated by an Insurer, they shall inform the

Authority with reasons for such termination. The Authority

would be maintaining a caution list of such service providers for

the entire insurance industry for sharing among insurers.

9 Clause: These guidelines shall not be construed to be

authorising, which otherwise is prohibited by any law under

force and/or Regulation and Guidelines of the Authority.

10 These guidelines come into force with immediate effect. The

Insurers shall terminate all outsourcing contracts entered into in

contravention of these guidelines before 1st April, 2011.

Sd/-

Executive Director

(A.Giridhar)

http://www.irda.gov.in 
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- Technology in Insurance

Changing by the Day

'From having to physically furnish the requirements for completion of a proposal to

consummation of a contract and even issuance of a policy on-line; insurance has

traveled a long way, thanks to technology' observes U. Jawaharlal.

The technological revolution that occurred in the last century brought

about an entirely new way of conducting businesses across the globe.

What used to take days and sometimes weeks earlier can now be

accomplished on the click of a button. It is difficult to imagine any

domain that has not leveraged on the benefits of technology for its

day-to-day operations as well as its long-term strategic solutions.

While the role of technology has had its influence across all the

sectors, the services sector has been the greatest gainer. Several

complicated formalities that had to be completed, especially in the

financial services sector, have now been made ridiculously simple;

thereby making the entire process of conclusion of business deals a

matter of absolute simplicity.

Within the domain of financial services, banking operations have had

a comprehensive makeover thanks to technology. Even such

complex procedures as opening of Letters of Credit, Asset Liability

Management, issue of Guarantees etc have now become easily

achievable processes. Further, technology also comes to assist

bankers in their assessment of prospective borrowers and helps them

in greatly reducing their non-performing assets. Real-time transfer of

money across the globe is now a reality whereas not very long ago, it

used to involve cumbersome procedures for transferring money from

one account to another even within the country.

Insurance business which is also a part of the financial services sector

has never been on par with banking in various areas of operation and

the reasons for that are not far to seek. However, insurance in India has

made rapid strides of progress over the last decade and a large part of

this growth can be attributed to the adoption of technology by the

players. One prominent aspect of insurance business is that it involves

a great deal of paper work necessarily; and

when compounded with the task of long-term

maintenance, the problem gets even more

intense. Technology has provided the answers

to this by making the storage of information

possible for any length of time.

The adoption of technology has also helped the

industry in making such highly difficult tasks as

data storage, actuarial analysis and product

pricing relatively easier. While all this helps the

insurers in their strategic planning and

implementation, several other areas of tactical

management like underwriting, claims

processing, policy servicing etc have all had

the support of technology; thereby resulting in

a great deal of overall improvement. With the

tasks of the insurers taking a sea change

progressively, there is absolutely no doubt that

i t i s t e c h n o l o g y t h a t m a k e s t h e

accomplishment of these tasks a reality.

'Technology Support in Insurance Services'

will be the focus of the next issue of the

We will get to see various stakeholders

commenting on how technology has come to

present a different picture of insurance

business in India.

Journal.

Technology Support
in Insurance Services

in the next issue...
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- Through Disaster Insurance

'Gross National Happiness'

Dr. George E Thomas emphasizes that concrete measures have to be adopted to

ensure that all the contemplation of compensating losses as a part of disaster

management in India is to be translated into reality.

Indian insurance has grown. Looking back to

its early beginnings in the previous century,

growth in the insurance industry is visible in

terms of insurance penetration and financial

capacity of the players. Thanks to the

systematic changes that the country has seen

over the last decade, insurance in the country is

maturing fast to meet global standards.

The changes have made insurers stronger in

theory and technique. The market has matured

and risk managers have started looking beyond

what their predecessors have seen in the past.

Today, Indian insurers are traversing through

areas untrodden by them in the previous

decade. We have tried and tested long-term

health insurance, look-in periods and liability

covers. Insurers have popularized new add-ons

of travel insurance, new crops, weather-related

covers, events and processes like film and

serial production which were not so popular in

the past.

Despite the growth, an area that may not have

got enough attention is, possibly, disaster

management through insurance. The

importance of this area has time and again

caught the attention of the Government,

Insurance Regulatory and Development

Authority, National Disaster Management

Authority, National Institute of Disaster

Management, insurers and thinkers of the

country. One should acknowledge that some

amount of cerebration has happened and the

matter has been talked about at various forums,

with scholars discussing plans, models and

possibilities, though a consistent approach was

never achieved. What is now required is walking the talk

implementing the lofty ideas into something tangible, converting

actionable points into reality.

Disaster Mitigation: It would be interesting to ponder over the logic of

funding the costs of disaster management through insurance, as the

first step to a meaningful discussion. The science of risk management,

as one knows, includes risk identification, risk reduction, risk transfer/

sharing protecting investments and sharing the costs. Transference

of risk through insurance has been proven a powerful concept in

helping the poor get back to their feet especially in rural economies.

To some extent, India has seen the efficacy of using this concept

through micro-insurance initiatives.

Disasters put the governmental, economic and social systems to

tremendous strain whenever they occur. The efforts needed for

disaster response, mitigation, relief, rehabilitation and the

expenditure on all these activities can practically disrupt even the best

governance systems. The duration of the disruption would, possibly,

Transference of risk through insurance has been

proven a powerful concept in helping the poor

get back to their feet especially in rural

economies.
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depend more on the intensity of the disaster than on the resilience of

the systems.

The economic aftermath of a disaster for a country at large, is

unplanned expenditure met by the government by reprioritizing

planned budgets, increasing tax and borrowings. The government is

left with no options other than to arrange for immediate funds for

disaster relief. One has to understand that it would be practically

difficult for any government to anticipate the cost of post-disaster

funding and stack up huge amounts of money for uncertain

contingencies, keeping more tangible and current requirements of the

economy on the back-burner. Ex-post funding is usually done by

utilizing funds earmarked for other activities, mostly development

activity and throwing financial planning out of gear. Often, the

development activity planned for the next few years becomes the

casualty of such adjustments, which would mean maintaining a stand-

still or status quo situation in many priority areas where progress is

prescribed, planned but cannot be delivered. Needless to say, this

situation hurts developing and under developed economies more, as

they are more in requirement of development funds.

Ironically, in more developed countries, the dependency on ex-post

funding and consequent disruption of planned activity is less. In

developed countries, more ex-ante measures are in place, ranging

from disaster prevention, planning and preparedness for facing and

mitigating the consequences of disaster, and most important, for

providing mechanisms for meeting the costs of rolling the conditions

back to normal and all related activities. The ex-ante measure of

insurance is so integral to the systems that most relief programs

require the insurance to be exhausted before providing any financial

relief. In essence, the funding sequence in such situations would be

first, the affected party's insurer; second, humanitarian relief agencies

and; finally, the residual costs are met by the government.

Brower and Bohl point out that in the USA, disaster claim payouts by

the property/casualty insurance industry routinely exceed Federal

payments to cover disaster recovery and restoration. According to a

Swiss Re study of 2005, out of a total economic cost of US$ 225bn

imposed by disasters, 36% (around US$ 80bn) was insured. As per an

1

UN study of 2005, only less than 25% of all the

disaster losses are covered under insurance. In

contrast with the USA and Europe, insured

losses in developing countries are only about

5-10% of the total disaster costs. Scholars like

Damon P. Coppola hold that this difference is

due to reasons like low insurance awareness,

unavailability of the right insurance cover,

premiums that are beyond one's ability/

willingness to pay and a lack of faith that the

insurance company would pay at the time of

the disaster. The fact remains that in the case of

under-developed and developing countries,

who are more in need of insurance protection,

insurance is not as popular as in developed

countries.

Insurance has been found a viable alternative

funding mechanism for governments in

different parts of the world. One simple

solution would be the government paying the

entire insurance premium. However, this may

not be practically possible due to the huge

costs involved and the challenges involved in

evaluating and assessing the insurance

requirements of the country across different

geographic, economic and social strata.

Further, when the government becomes the

insured, the exercise is expected to be done at

impractically high standards of scientific

accuracy. Again, the onus of making the model

work as per the expectations of all stakeholders

and also to make it appear to be fair to all

concerned, would rest with the government.

There are scholars (D. Madan ) who doubt the

viability of an insurance mechanism/ fund, in

which the premium is paid fully or

substantially by the Central or State

Governments; and point out that such

mechanisms may not reduce the financial

burden on the government as compared to a

fund created at the government level for

meeting expenditure on calamity relief. Thus,

this model may not actually reduce the

government's burden of funding the cost of

disaster or allow it to breathe easier when a

disaster strikes.

A practical model where insurance can work a

dependable mechanism would, possibly, be a

large number of private entities purchasing

insurance. A step further, the government can

also think of some subsidy systems for those

who cannot afford to pay the premiums. This

would give insurers the large numbers that they

2

3

4

The economic aftermath of a disaster for a

country at large, is unplanned expenditure met by

the government by reprioritizing planned budgets,

increasing tax and borrowings.
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need to run viable schemes and popularize the

concept of insurance as well.

A viable system of transferring the burden of

funding disaster mitigation costs from the

government to insurers is not yet in place in

India. The country is to move from ex-post

financing to ex-ante risk management by

transferring a portion of post disaster financing

(recovery and reconstruction) to insurers.

Decisive action with specific time-bound

deliverables is needed from both the

government and insurers in this regard.

Insurers' Role: Insurers have to work together

and make strategies for providing lasting and

affordable solutions in the area of disaster

mitigation. There are views (Atmanand ) that

natural disasters are mostly uninsured in India

for reasons like lack of purchasing power, lack

of interest in insurance, theory of karma

attitude and ignorance of availability of such

covers.

The concept of insurance has to be sold to the

government, policy makers and the general

public. It should be made known that over the

years insurers have been able to cover costs of

disaster recovery and restoration by spreading

the risks over a large number of insured. Policy

makers need to understand that insurers have

reduced the financial impact of disaster on

local governments and insured victims to the

extent that governments would be only source

of residual funding beyond the layers of funds

that insurers and other agencies provide.

Popularizing the insurance system as a means

of funding the cost of disaster should be a

matter of serious concern for the government.

The target population should be made aware

that insurance contracts can cover a large

section of physical losses like costs of repairing

or reconstructing buildings, repairing or

replacing contents thereof, repairing or

replacing damaged or lost property, vehicles,

personal belongings etc. Awareness has to be

created that insurance contracts can also

provide agreed compensations towards loss of

life, loss of wages to workmen, operating losses

of factories, loss of crop; as well as reimburse

accident-related medical costs.

All stakeholders would have to appreciate that

insurance can be successful only when a large

number of individuals, corporates, industries

and a large number of private or public entities

purchase insurance prior to disaster.

5

Walking the Talk: Translating ideas into action is the challenge.

Internationally, insurers are not averse to taking the risk of disasters as

they are in the business of taking risk, spreading risk and mitigating

risk. They should not be having any special bias to Indian risks.

Consumers of insurance also would not be averse to the idea of

insurers or anyone else funding the cost of their disasters. Why are we

not able to walk the talk? Are there any serious concerns for the sellers

of insurance? Or is the problem with the buyers of insurance?

The renewed commitment of the global insurance industry to deal

with climate risks is demonstrated in the Kyoto Statement of the

Geneva Association (An Association of Risk and Insurance

Economics) , signed by around 70 insurance and reinsurance

companies across the world, which declares that insurers encourage

political processes to work towards a better understanding of the

potential costs of climate change and the advantage of market-based

solutions. It also declares the industry's willingness to play a major

and concerted role in the global efforts to counter climate risks. The

Statement emphasizes that there is a strong need to create a structure

of sustainable, market-friendly incentives for climate risk adaptation

and mitigation and that insurers, whose core expertise is managing the

balance between risk exposure and financial stability, are in an ideal

position to suggest how this can be done effectively. The statement

urges policy makers to collect robust data and make it freely available

to allow risk assessment and to facilitate efficient solutions where

premiums are risk-based. The Statement points out the need of

communicating the financial benefits of risk mitigation and

adaptation to customers as well.

Insurers are concerned because once insurance is sold, the risk of

funding post-disaster costs gets transferred to them; and they have to

make the payments as per the contract if disaster strikes. Insurers can

operate only when the premise of the loss of a few being shared or

subsidized by many others, is expected to work. There are issues that

need to be resolved as to who should share how much. For instance,

after the devastating bush fires in Australia's Victoria area last year,

there was a debate on funding Victoria's metropolitan and country fire

brigades. The issue was whether the present system, whereby the

insured people of Victoria fund about three-quarters of the annual

budget for the fire services through a 'fire services levy' on insurance

premium, should be replaced by a system where all the property

6

Popularizing the insurance system as a means

of funding the cost of disaster should be a

matter of serious concern for the government.
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owners of the State of Victoria share the costs of the fire brigade which

is essentially a public service. Principles of equity demand that

subsidization should be done by groups in which the members are

similarly placed before an uncertain event strikes. Insurers have to

identify such groups and work on a complex set of probabilities over

larger groups of similarly placed risks, estimate the frequencies and

severities of possible disasters from past data and provide funds for

anticipated costs of disaster.

Insurers have to spread the risks over various groups of insured at

different geographical areas, over reasonable periods of time; reinsure

the risks so that the expected cost of disaster is spread across multiple

groups of risks insured with insurers across multiple countries.

Insurers have to fix the premiums based on risk assessments and

probabilities drawn from credible data on the frequencies, severities

and costs of various types of disasters in the past. Possibly, insurers

would be able to get some comparable data from other countries

using their contacts. The government should be able to provide

insurers with credible data on the risks proposed for insurance and

data on similarly placed risks elsewhere in the country.

Indian insurers should note that there could be real reasons for a lack

of demand for the products available and that there could be a gap in

meeting the actual demand of the market despite a large number of

players. Warren Brown points out that traditional insurers have not

served poor households due to two reasons: (1) Product design issues

like high transaction costs, irregular income flows, difficulties in

controlling moral hazard and adverse selection on one side and (2)

Policyholder issues like affordability, households having limited

understanding of insurance, a bias against insurers etc. Microfinance

providers also have their set of woes, viz. to achieve scale, to collect

data, to develop skills for actuarial analysis, reinsurance, investment

and regulation. Simple and easy to comprehend policies that directly

address the needs of the target groups have to be designed. Products

have to be affordable for the target groups as well.

Potential buyers of insurance need to understand that premiums for

disaster insurance are paid for transferring the risk and that there is no

money-back system in an event-free year. Also, people are skeptical

whether the mammoth insurance company will bother about their

claims and feel that nothing could be done if the insurer defaults.

7

People who understand insurance may not feel

like paying for it, due to their risk perceptions

based on wrong premises. Those who feel the

need may not have the ability or the

willingness to pay. Ironically, many of the

people who really need insurance cannot

afford to buy it. Insurers and the Government

have to educate people and popularize the

concept of insurance among target groups.

Insurers have to design products and price

them with a clear understanding of the target

groups' ability to pay and the extent to which

products can expected be practically

subsidized.

Deliverables: Disaster effects on a rural

household due to a flood, for instance, could

include loss of life, loss/ damages to one's

house, loss of house contents, loss of cattle,

loss of standing crop, loss of poultry, loss of

means of livelihood and expenses on clothes,

books and amenities, medical treatment etc. A

2007 report by the state-run National

Commiss ion for Enterpr ises in the

Unorganized Sector (NCEUS) found that 77%

of Indians, or 836 million people, lived on less

than 20 rupees per day. Around 3% or 30

million people are employed in government/

organized public/ private sector . Arguably,

this 3% can afford to buy their insurance

protection themselves. Hypothetically, the

20% who are above the poverty line may also

be able to buy some sort of limited insurance

protection, which may or may not be

commensurate with their insurance needs.

Limited protection schemes like micro-

insurance can possibly make better protection

within their reach. However, the remaining

77%, which includes low-income groups and

around 30 million unemployed remain to be

the most vulnerable segment to natural

disasters.

The silver lining on the horizon is that India has

made a great beginning towards disaster

mitigation through micro-insurance. The

environment is forward-looking and multiple

stakeholders are involved. Some positive

indicators are given below:

RBI is consistently making efforts for

financial inclusion.

IRDA's regulatory and development role -

defining the concept, approving products,

strengthening intermediary networks etc. - is

progressive.

8

9

�

�

Simple and easy to comprehend policies that

directly address the needs of the target groups have

to be designed.
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NABARD, 57 PSU & Private Banks, 177

Regional Rural Banks, around 400 Co-op.

Banks, SHGs, MFIs, NGOs and Agents are

involved in funding and/or distribution/

support of micro-insurance.

Life insurers offer 24 micro-insurance

products and General insurers offer multiple

products covering personal accident,

health, crop, cattle, poultry, bee-hives,

pedal cycles etc. An ILO study of 2004, lists

80 insurance products for disadvantaged

groups in India.

State governments are supporting NGOs/

MFIs/ SHGs to reach out to rural areas.

Post-earthquake efforts of Gujarat in

publicizing insurance/ obtaining insurance

for socially weaker segments.

There is a thinking in some states to charge a

levy on property tax to buy insurance

Efforts of banks/ governmental authorities in

making insurance compulsory in some

areas.

compensation is made available to the victims within a reasonable

time. As times change, insurers will design different products for

different situations of vulnerability, paying capacity and needs of

compensation. The Government has to propagate the concept of

insurance to the entire country, increase awareness about different

insurance schemes and improve people's confidence in the insurance

system. Another challenge of the Government is to provide funds for

purchasing insurance protection for those who cannot afford it. In

course of time, the right business environment that assures a win-win

situation for both insurers and insured and increases the 'Gross

National Happiness' of the country will be created.
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As times change, insurers will

design different products for

different situations of

vulnerability, paying capacity and

needs of compensation.

The author is Secretary, Insurance Institute of India. Views expressed in this

paper are in the author's personal capacity.

The ultimate deliverable should be that

everyone who is affected by disaster should be

compensated through insurance. Insurers

should develop low-cost insurance products

with small sums insured with a set of fixed

benefits covering (a) loss of life, (b) loss of

house, (c) loss of house-contents, (d) loan/ debt

relief in the event of the bread-winner's death.

Products could be on the lines of Universal

Health Insurance Policies, so that some limited

10
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- A National Priority

Disaster Management
through Insurance

K. Nagaraja Rao writes that there is a general tendency in the masses that the

government would take care of their welfare in the event of the occurrence of a natural

calamity; and hence their indifference to be well-prepared.

Disaster mitigation and management by the

insurance companies and private agencies is the

greatest invention of this century.

Anatomy of Disasters:

Man has been inventing over the mysteries of the universe ever since

his appearance on the globe. In his quest for inventions, he has

knowingly or unknowingly destroyed the nature's equilibrium and

thus paved the way for natural disasters. All the five elements of

nature, viz Prithvi (earth), Apaha (water), Tejas(Agni), Vayu (Wind),

Akasa (sky) are systematically misused in the name of providing new

technologies for human happiness. The succeeding generations have

realized the damage that is already done to the nature and have started

developing defense mechanisms to prevent, mitigate or manage the

disasters. The time long reliance on the government for disaster

management is being supplemented by the efforts of private

organizations and insurance companies. Disaster mitigation and

management by the insurance companies and private agencies is the

greatest invention of this century. The question is not just how but

how best we can make use of these efforts to mitigate the effects of the

natural disasters to the barest minimum.

Natural disasters have killed more than sixty-two million people

Magnitude of the problem:

worldwide since 1900 (OFDA/CRED 2003).

This is approximately the same number as all

those killed in both World Wars; yet scarce

attention has been paid to natural disasters in

the economics and political science literature,

while dozens of articles on conflict are

published each year. More than 85 percent of

the deaths occurred between 1900 and 1950,

and a little more than one million deaths from

natural disasters have occurred since 1990.

Certainly, part of the credit for the relatively

small number of disaster deaths during the past

decade is because of the efforts of the global

humanitarian community and its ever-

increasing resources and effectiveness. In the

month of October 2005 alone, international

humanitarians and national Red Cross chapters

responded to natural disasters in the Central

African Republic, Costa Rica, El Salvador,

Guatemala, India, Indonesia, Mexico,

Nicaragua, Pakistan, Paraguay, Romania, and

Sudan ( Source: Charles Cohen).

Having gone through the magnitude of the

natural disasters on a broad perspective it is

imperative to know the causative factors. They

are broadly:

Nature triggered floods, earth quakes,

avalanches, volcano eruptions, Tsunamis

etc.

Eruptions related to human violence

nuclear wars, terrorist attacks, bomb blasts,

biological wars and the like.

Causative factors:

�

�



2
3

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

�

�

�

�

�

�

�

�

Related to technology - Oil spillage, gas

explodes factory wastages, nuclear waste

dumping etc.

Environmental degradation due to

Chlorofluorocarbons, deforestation, soil

erosion etc.

Natural disasters debilitate the economy and

the governments could not make use of the

scarce resources to productive purposes.

Millions of rupees are spent for rehabilitation

and rebuilding the scattered lives of the

affected people. Insurance is a mechanism to

mitigate the miseries of the hapless population

in times of emergencies but rarely made use of

either by the victims or the government

agencies. The existing research on disaster

management hints at the following as the

probable reasons for the under utilisation of

insurance services for disaster management:

The general tendency is to under-estimate

the impending disaster.

Inability to set aside a portion of the

earnings towards insurance.

Inadequate or lack of insurance awareness

on the part of the victims of natural

disasters.

Lack of universal insurance coverage

systems in the society.

The general belief that the government

would ultimately come to the rescue due to

political compulsions.

Lack of a thorough research on the data

relating to natural disasters thereby

preventing the insurance companies to

present cost benefit ratios to the

governmental agencies.

For the above we can also add the inability of

the insurance companies to project alternative

solutions before the government through

innovative products for wider acceptance of

the role of insurance agencies in disaster

mitigation and disaster management. These

can be discussed broadly as follows.

1. People generally underestimate the effects

of the hypothetical disaster and do not try

to build defensive mechanisms by way of

insuring their assets. Extensive evidence

indicates that residents in hazard-prone

areas do not undertake loss prevention

Macro effects and role of insurance:

measures voluntarily. A 1974 survey of more than one thousand

California homeowners in earthquake-prone areas revealed that

only 12 percent of the respondents had adopted any protective

measures. Fifteen years later, there was little change despite the

increased public awareness of the earthquake hazard. In a 1989

survey of thirty-five hundred homeowners in four California

counties at risk from earthquakes, only 5 to 9 percent of the

respondents in these areas reported adopting any loss reduction

measures (Source: Kunreuther, Howard). The insurance

companies need to form a consortium and from the common

fund they should try to educate the public in disaster

management mechanisms.

2. Insurance companies need to develop R&D to understand the

nature of disasters by studying them over the past few years as

they do in case of building mortality tables. The study of the data

helps in identifying the disaster prone areas, frequency of attacks,

the scale of effects and the like. This also helps in developing area

specific, cause specific, technology specific and environment

specific products for disaster management. In a way, we need

actuaries for studying the natural and manmade disasters for

developing the suitable products.

3. One of the reasons for the inability of the poor in sparing their

incomes towards insurance is the system of collection

mechanisms. Paying premium at a time is a difficult proposition

for low income groups. A person who can spare 10/ - per day

for insurance may not spare 2000/- a year. Insurance

companies have to develop suitable micro insurance policies

suiting to the needs of these people.

4. The technological advances in disaster mitigation like

Geographic Information System (GIS) is to be made use of in full

to assess social vulnerability and to design suitable products. This

also comes in handy for the insurance companies to map the

vulnerable areas on different parameters like flood prone, earth

quake prone, terrorist prone (airports, places of worship, dams,

nuclear installations) etc and derive cost benefit analysis for each

risk. Governments spend millions of rupees on post disaster

`

`

Insurance is a mechanism to mitigate the miseries

of the hapless population in times of emergencies

but rarely made use of either by the victims or the

government agencies.



hypothetical but given the range of

operational technologies it is not

unachievable. If the NGOs, SHGs and the

private agencies are taken into

confidence, the insurance provider can

convert each financial transaction to an

insurance solution. Howard Kunreuther

(ibid, page 224) argues that If we as a

society are to commit ourselves to

reducing future losses from natural

disasters and limit government assistance

after the event, we have to engage the

private and public sectors in a creative

partnership .

9. As a long standing measure the insurance

companies have liaison with state

agencies and educational institutions and

introduce 'disaster management' as a

topic in the academic curriculum. The

ultimate aim is to integrate disaster

management as a social policy.

10. The traditional thinking in disaster

management revolves around designing

insurance policies - micro insurance or

general insurance policies with or without

government funding. Can insurance

companies think beyond this traditional

role and devise policies for disaster prone

areas as a whole like a wi-fi insurance

mechanism for all the coastal areas to

manage the probable Tsunamis, a wi-fi

earth quake policy for all earth quake

zones and a wi-fi policy for all industrial

sites, dams, SEZs; and present the features

to the respective governments who shall

eagerly embrace the products as a

measure of social security.

Disasters bring forth sociological and

psychological disturbances on human life. A

helping hand, a soothing voice and a smiling

face are most sought after by the needy. Strict

adherence to rules and regulations and

bureaucratic behaviours add insult to injuries.

The insurance companies, as a measure of

social responsibility, need to perfect their

operations systems to change to the needs of

times. Some of the measures may be:

Easy documentation for claim processing.

Establishing 24/7 dedicated claim

processing special teams in the affected

areas.

Other pro-active approaches:

�

�

management to rehabilitate the people. A cost benefit analysis on

each disaster risk helps the government in funding the premiums

or arranging the premiums which help in designing self

sustaining disaster management model in the long run.

5. The general insurance companies have already started using

weather based reports for quick claim processing. This system

needs to be implemented in other areas like health insurance,

flood insurance etc basing on various health reports and flood

reports respectively.

6. It is evident from the existing research that some of the disasters

are due to human errors in not adhering to rule book. The

building violations of houses are the reasons for major loss of

houses in case of floods. Constructing the lavatories on lower

platforms is cited as the reason for the spread of diseases on wider

scale in case of floods. There is a need for insurance companies to

impress upon the government agencies to stick to the rule book

and provide policies on getting occupancy certificates for each

case.

7. There is a need for designing cost effective group insurance

policies for disaster prone regions for ensuring government

funding. For example, flood prone areas in the entire country

may be identified and a group policy can be devised for the
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populations of all areas. As said earlier, a thorough research is a

pre-requisite for designing these policies and presenting them as

alternative mechanisms before the government. Many state

governments have already embraced schemes of this nature in

health insurance (Yasaswini in Karnataka and YS Abhaya Hastam

in AP) and there is no reason why the state governments will not

endorse disaster management policies if presented in proper

perspective.

8. The general insurance companies have to develop

comprehensive insurance policies catering to the needs of life

insurance, cattle insurance, crop insurance, agriculture

insurance and disaster insurance. The policy issuing company is

a single window mechanism for diversified insurance needs.

Internally it can cede the premium to different insurance

providers or to a reinsurer. This proposition may look

There is a need for designing cost effective group

insurance policies for disaster prone regions for

ensuring government funding.
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Relaxation in rules like late payment of

premiums and interest waivers.

Specialised training to staff in the affected

areas to receive and answer the calls.

Making use of corporate websites for

policyholder information.

A proper liaison with government agencies

in collecting necessary documents.

�

�

Standing as a role model and infuse confidence in the hearts of the

people.

Ensuring the people to return back to normal work situations

Insurance as an industry is undergoing metamorphic changes. It is no

more a prosaic institution looking only at hard core selling and settling

claims as and when reported. Its area is no more limited to either life or

general insurance. It is operating in a social environment and should

be vibrant with its ethos and rhythm. Its role is providing a big

umbrella with universal solutions and comprehensive policies.

Disaster mitigation and management is no exception to its all-

pervasive influence. In fact it is the area which needs special attention.

Charles Cohen, The Political Economy of Natural Disasters

published in Journal of Conflict Resolution dt 1 August, 2008.

Howard Kunreuther, Disaster Mitigation and Insurance: Learning

from Katrina - The Annals of the American Academy of Political and

Social Science, page no 209.

OFDA/CRED. 2003. EM-DAT: The OFDA/CRED International

Disaster Database. Brussels: Universite´ Catholique de Louvain.

Version May 2003. www.cred.be/emdat.

Summary:
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Insurance as an industry is

undergoing metamorphic

changes. It is no more a prosaic

institution looking only at hard

core selling and settling claims as

and when reported.

�

�

Making use of the services of NGOs and

SHGs in identifying the real victims and

providing relief.

Providing necessary financial advice free of

cost for managing financial solutions to the

bereaved families.
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- Role of Insurance in Disaster Management

Adopting a Holistic Approach

D.V.S. Ramesh observes that providing for relief as a part of disaster management on

an ad-hoc basis has serious repercussions on the budgeted provisions for various

other priority issues thereby impeding the progress of the developmental

programmes.

(…continued from previous issue)

Trends in Expenses of Relief on account of Natural Calamities – A

Need for Professional Approach:

From the annual budgeted statements of both the centre and the state

governments, it may be observed (Figure 5) that there is a constant

rise in the actual quantum of amount spent on account of relief on

natural calamities in the country as a whole. From 4,378 cr in the

year 2000-01, the amount expended on relief on natural calamities

was scaled up to 12,306 Cr in 2005-06 almost a three fold increase

in just five years. If the amounts budgeted and actually incurred by

governments as relief expenditure on account of natural calamities are

observed (Table 2), there is a significant variation in a majority of

years. In some of the years, the governments need to spend more than

four times the budgeted amounts to meet the costs of natural

`

`

calamities. It is an indication of the

unpredictability of the costs of rebuilding and

rehabilitation as a consequence to natural

disasters.

Figure - 5

Table 2

Variation of Budgeted to Actual expenditure in respect of natural calamities ( lakhs)

2007-08 2006-07 2005-06

Relief on

account of Revised Revised Revised

natural Budget Estimates/ Budget Estimates/ Budget Estimates/

calamities Estimates Actual Variation Estimates Actual Variation Estimates Actual Variation

`

Central

Government

Grants to all

states 272200 276221 101.48 253200 360385 142.33 186100 373600 200.75

Revenue

expenditure

of all States

& Uts 497800 668500 134.29 452400 785900 173.72 445500 857000 192.37
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2004-05 2003-04 2002-03

Relief on

account of Revised Revised Revised

natural Budget Estimates/ Budget Estimates/ Budget Estimates/

calamities Estimates Actual Variation Estimates Actual Variation Estimates Actual Variation

2004-05 2003-04 2002-03

Relief on

account of Revised Revised Revised

natural Budget Estimates/ Budget Estimates/ Budget Estimates/

calamities Estimates Actual Variation Estimates Actual Variation Estimates Actual Variation

Central

Government

Grants to all

states 139090 216700 155.80 125320 129770 103.55 66250 323400 488.15

Revenue

expenditure

of all States

& Uts 349600 556600 159.21 364460 465700 127.78 424360 415300 97.87

Central

Government

Grants to all

states 59310 71060 119.81

Revenue

expenditure

of all States

& Uts 818450 501200 61.24

If the trends of social sector expenditure

expended by both centre and state

governments is observed (Table 3), significant

amounts are incurred in successive years on

account of social sector expenditure.

However, there is an asymmetry as regards the

percentage of Social Sector Expenditure on

GDP, percentage of relief expenditure on

account of natural disasters on the GDP and the percentage of

expenditure of relief on account of natural disasters on Social Sector

Expenditure (as observed in figure 5). This asymmetry (Figure 6)

may be, assuming that there is a gradual rise of total losses due to

natural disasters as already observed in figure-5 above, attributable to

the unscientific approach while allocating resources to the relief

operations of natural calamities.

Table - 3

GDP at Factor Costs ( Crores) 3129717 2864309 2612847 2388384

Social Sector Exp ( Crores) 294412 256521 203995 172812

Relief on account of Natural Calamities ( Cr) 9447 11462 12306 7733

% of Social Sector Exp on GDP 9.41 8.96 7.81 7.24

% of Relief on account of Natural Calamities on GDP 0.30 0.40 0.47 0.32

% of Relief on account of Natural Calamities on Social Sector Expenses 3.21 4.47 6.03 4.47

Trends of Social Sector Expenditure by Both Centre and State Governments

2007-08 2006-07 2005-06 2004-05

2003-04 2002-03 2001-02 2000-01

`

`

`
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GDP at Factor Costs ( Crores) 2222758 2048287 2097446 1930184

Social Sector Exp ( Crores) 153454 141740 137843 131800

Relief on account of Natural Calamities ( Cr) 5954 7387 5722 4378

% of Social Sector Exp on GDP 6.90 6.92 6.57 6.83

% of Relief on account of Natural Calamities on GDP 0.27 0.36 0.27 0.23

% of Relief on account of Natural Calamities on Soc Sec Exp 3.88 5.21 4.15 3.32

`

`

`

Figure-6

Pattern of expenditure incurred on account of Natural Calamities by

Bihar State Government:

Bihar is one state in India that is battered with floods every year,

perhaps due to its geographical location. As indicated in Table 4, the

successive floods have caused enough damage to the state s

exchequer since the last few decades. Since 1979 (from the time the

data is available) the state has suffered consecutive damages due to

floods every year. It indicates the severity of the exposure that the state

is subjected to floods. The year-on-year

expenditure incurred on account of natural

calamities by the state government is

increasing manifold as indicated in Figure 7.

While the amounts incurred are in two digits

only, up to the year 2003-04 they have

increased manifold thereafter. If the pattern of

expenditure on natural calamities is observed

(Table 5) the expenditure incurred on account

of relief on natural calamities increased from

around 1% of total social sector expenditure in

2000-01 to around 7% in 2007-08. The

variation of the actual expenses incurred on

relief on account of natural calamities from

the budgeted figures is on either extremes in

the years examined (Table 6). When in one of

the years (2003-04) the actual incurred

expenses are 800% of budgeted amounts, in

another year (2006-07) it is only 32%.

Table - 4

2008 33.29 7.12 * * * 530 10844

2007 245.58 15.15 133204.00 99098 * 967 988

2006 10.89 0.1 706.63 1,225.03 8,456.17 36 31

2005 21.04 5.35 1,164.50 382.79 305 58 4

2004 212.99 86.86 52,205.64 75,809.51 1,03,049.60 885 3272

2003 76.02 11.96 6,266.13 2,032.10 1,035.16 251 108

2002 160.18 52.51 51,149.61 52,621.51 40,892.19 489 1450

2001 90.91 11.7 26,721.79 17,358.44 18,353.78 231 565

2000 90.18 8.09 8,303.70 20,933.82 3,780.66 336 2568

1999 65.66 13.58 24,203.88 5,384.95 5,409.99 243 136

1998 134.7 30.93 36,696.68 5,503.70 9,284.04 381 187

1997 69.65 10.11 5,737.66 3,056.67 2,038.09 163 151

Year

Number

Affected (in Lac)
Crop

Damaged

( Lac)`

Value of

House Damages

(in Lac)`

Public Property

Damaged

(in Lac)`

Deaths

Human Animal Human Animal
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1996 67.33 6.6 7,169.29 1,495.34 1,035.70 222 171

1995 66.29 8.15 19,514.32 7,510.44 2,183.57 291 3742

1994 40.12 15.03 5,616.33 494.77 151.66 91 35

1993 53.52 6.68 13,950.17 8,814.00 3,040.86 105 420

1992 5.56 0.75 58.09 16.14 0.75 4

1991 48.23 5.13 2,361.03 613.79 139.93 56 84

1990 39.57 2.7 1,818.88 160.12 182.27 36 76

1989 18.79 0.35 704.88 160.73 83.7 26

1988 62.34 0.21 4,986.32 211.32 150.64 52 29

1987 286.62 33.25 67,881.00 25,789.32 680.86 1,399 5302

1986 75.8 * 10,513.51 647.24 3,201.99 134 511

1985 53.09 * 3,129.52 756.22 204.64 83 20

1984 135 * 18,543.85 2,291.54 2,717.72 143 90

1983 42.41 * 2,629.25 172.44 258.14 35 21

1982 46.81 45.14 9,700.00 686.52 955.33 25 14

1981 69.47 74.83 7,213.19 406.69 18 11

1980 74.45 7,608.43 561.31 67 42

1979 37.38 1,901.52 103.36 14 4

Figure 7

Table 5

Bihar

Nature of expense 2000-01 2001-02 2002-03 2003-04 2004-05

2005-06 2006-07 2007-08 2008-09

Social Services (lacs) 582794 442785 470387 520866 636119

Relief on account of natural calamities (Lacs) 6064 8000 11240 9502 54313

% of relief funds to social services expenses 1.04 1.81 2.39 1.82 8.54

Social Services (Lacs) 686192 791721 953694 1268928

Relief on account of natural calamities (Lacs) 44892 5086 67684 62998

% of relief funds to social services expenses 6.54 0.64 7.10 4.96
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Table- 6

Variation of Budgeted to Actual expenditure in respect of natural calamities - Bihar ( lakhs)

2007-08 2006-07

Budget Revised Budget Revised

Estimates Estimates/Actual Variation Estimates Estimates/Actual Variation

2005-06 2004-05

Budget Revised Budget Revised

Estimates Estimates/Actual Variation Estimates Estimates/Actual Variation

2003-04 2002-03

Budget Revised Budget Revised

Estimates Estimates/Actual Variation Estimates Estimates/Actual Variation

`

Central Government Grants

for relief on account of

Natural Calamities 11831 11831 100 11492 5585 48.599

Revenue expenditure

State - Relief on account of

natural calamities 15939 67684 424.64 15477 5086 32.862

Central Government Grants

for relief on account of

Natural Calamities 11169 5594 50.085 6105 48904 801.05

Revenue expenditure

State - Relief on account of

natural calamities 15058 44892 298.13 10352 26622 257.17

Central Government Grants

for relief on account of

Natural Calamities 5814 5814 100 0 5537 -

Revenue expenditure -

State Relief on account of

natural calamities 9448 9502 100.57 8140 11240 138.08

Pattern of expenditure incurred on account of Natural Calamities by

Gujarath State Government:

The 2001 Gujarat earthquake that rocked Bhuj region was ranked

number one (in terms of losses) amongst all those earthquakes that

were recorded in India, with a death toll of 20000 persons and

affecting over 38 million people of the state. Of the residential

property, one million homes were damaged rendering nearly two

million people homeless. Of the total losses of $ 4964 mn reported, a

mere $ 110 mn were stated as insured losses. The consequential loss

of the earthquake was so huge that the central government has

resorted to a cess on taxes to partially recover the losses. The

expenditure incurred on account of natural calamities in the years

2000-01 and 2001-02 alone were more than the remaining years so

far. If the pattern of expenditure incurred by successive state

governments of Gujarat is observed, it is seen that the expenditure

incurred on account of relief on natural calamities is skewed to a

higher range in the years of events and dipping

to lower levels in the following years. Figure 8

indicates the pattern of funds expended by

state government during the last few years.

However, if the trends of expenditure are

observed (Table 7) giving exception to the

years of severe natural calamities, there is no

uniformity in the pattern of expenses. The

variation of actual expenditure from the

budgeted figures of Gujarat state governments

(Table 8) is highly significant in respect of all

years. If the pattern of variation is observed, it is

skewed agains t expendi ture ( lower

expenditure expended than the budgeted) in

the post event years of 2001 earthquake up to

2003-04.
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Figure - 8

Table 7

Expenditure pattern on account of Social Sector and Natural Calamities - Gujarat

Nature of expense 2000-01 2001-02 2002-03 2003-04 2004-05

2005-06 2006-07 2007-08 2008-09

Social Services ( lacs) 771648 772219 653920 707566 787124

Relief on account of natural calamities ( lacs) 147608 250389 31931 35044 18597

% of relief funds to social services expenses 19.13 32.42 4.88 4.95 2.36

Social Services ( lacs) 827287 1051431 1133879 1372689

Relief on account of natural calamities ( lacs) 55826 115511 29988 32713

% of relief funds to social services expenses 6.75 10.99 2.64 2.38

`

`

`

`
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Table 8

Variation of Budgeted to Actual expenditure in respect of natural calamities - Gujarath ( lakhs)

2007-08 2006-07

Budget Revised Budget Revised

Estimates Estimates/Actual Variation Estimates Estimates/Actual Variation

2005-06 2004-05

Budget Revised Budget Revised

Estimates Estimates/Actual Variation Estimates Estimates/Actual Variation

`

Central Government Grants

for relief on account of

Natural Calamities 15027 15027 100 19373 79255 409.1

Revenue expenditure

State - Relief on account of

natural calamities 29988 29988 100 8063 115511 1432.61

Central Government Grants

for relief on account of

Natural Calamities 14714 48881 332.207 14714 20214 137.379

Revenue expenditure

State - Relief on account of

natural calamities 15755 55826 354.338 38374 25499 66.4486
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2003-04 2002-03

Budget Revised Budget Revised

Estimates Estimates/Actual Variation Estimates Estimates/Actual Variation

Central Government Grants

for relief on account of

Natural Calamities 14013 14013 100 0 185083

Revenue expenditure

State - Relief on account of

natural calamities 111483 35044 31.4344 195619 31931 16.3231

Observations:

Alternate Risk Transfer Models:

On examining the above tables and figures, the

following points are observed to be the main shortcomings of

incurring the expenses of relief on account of natural disasters on an

ad hoc basis and on lines of pay as you go model.

1. The expenditure on relief on account of natural disasters is taxing

on the budgeted social sector expenses in successive years.

2. Natural disasters are causing the diversion of funds from one head

of account to another to meet the shortfall of the gap during years

of severe natural calamities. In a developing economy like India,

any diversion of funds from one account to the other will

jeopardise the balanced targeted development.

3. In the existing model adopted there is also a possibility of

rebuilding activities taking longer gestation periods due to the

release of funds in phases as a result of serial disasters from year to

year.

4. Natural disasters weaken the budgeted plans of the state

governments.

With the increasing number and

severity of natural disasters there are changes by way of meeting the

expenses through other alternate channels reducing the dependence

on the tax payers by various nations across the globe. The Alternate

Risk Transfer models are becoming popular not only amongst various

governments but also amongst large business houses. Under this

model, as furthered hereunder, the finances are raised in advance

through other means; say via capital markets, for meeting the required

financial support in the aftermath of a natural disaster.

Risks associated with natural disasters are subject to covariate risk.

Especially in a geographical location like rural lands of India this is

more relevant due to concentration of population, livelihood and

other habitat. Same is the case with regard to agriculture assets i.e.,

crops. The concentration of agri risk is significant if the cultivable

lands are sown with commercial crops. Conventionally one of the

ways adopted to underwrite the concentrated risks is by means of

reinsurance, transferring a portion of insured risk to the reinsurer.

With the emergence of higher concentration of mega risks due to

technological advancements like refineries, mega structures etc.,

increasing incidences of catastrophes, as also due to an increase in the

costs of reinsurance as a sequel to serial catastrophes; there is an

evolution of Alternate Risk Transfer tools

apart from reinsurance. Other factors that

influenced the evolution of Alternate Risk

Transfer (ART) tools are also the abilities of

re/insurers to leverage on the strengths of

capital markets for effective utilisation of

capital. One such means, inter alia, is transfer

of catastrophe risk to the capital markets, by

issuing catastrophe bonds. Under this the

issuer of the bonds (it could be an insurer or a

reinsurer or an entity created for this purpose)

offers an attractive rate of interest and assures

payment of interest and re-payment of

principal for its buyer only subject to

predetermined events pertaining to natural

disasters. There are various determinant factors

that would be based as benchmarks by which

the issuer agrees to pay the specified rate of

interest and principal. The benchmark may be

an absolute quantum of actual insured losses

suffered or intensity of catastrophe like

magnitude of earthquake on Richter scale,

wind speed of a cyclone etc. Thus based on the

fact of determined event triggering the event,

buyer shall forego interest payments, partial or

even full amount of principal. The issuer of the

bonds would have the advantage of an

immediate access to capital while transferring

risks already underwritten. For the buyer the

bonds are associated with higher interest

spreads and lower credit risks.

Swiss Re s Globecat Bonds A case in point: In

January, 2008 Swiss Re has placed $ 85 million

bonds linking to Central American Earthquake

where for the first time the population exposed

was indicated as the trigger point. The coupon

rate offered was as high as 2.10% to 9.25%

plus 3 month LIBOR. It is stated that this

securitization has showed that donation to

relief leverage can be as high as 45 times i.e.,
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for $ 1 million donation, $ 45 million relief can

be provided.

One of the preconditions to the development

of these ART tools is the statutes of the land that

permit the transfer of risk on these lines to other

than insurers/reinsurers by way of issuing such

type of bonds. Laws shall also allow insurers

and reinsurers for raising the debts. But, a well

developed bond market is also a pre requisite

for the success of these types of catastrophe

bonds. On the other hand, the density of

insurance determines the size of the risks to be

transferred in turn with the size of the bonds.

The lower the size of the risks transferred by

means of these bonds there is a risk associated

with liquidity due to non-tradability of these

bonds which may work against success of these

types of issues.

But there shall be a beginning. One of the ways

of dealing with the increased threat of

catastrophe losses is by means of their spread

not only geographically but also monetarily. If

non life insurance premium ceded outside

India through reinsurance is examined which is

to the extent of 2312 crore (in 2005-06) and

2097 crore (in 2006-07) it seems there is a

scope for a modest beginning towards routing

the risks to the capital markets which have

higher levels of ability to absorb the risk with

higher reward ratio. Transferring the risks to

capital markets enable the insurers to expand

their reach also by writing new lines of

business.

A small ticket fire policy offers a lesson even to

governments. A small scale fire policy accepts

to absorb the risk by way of deductibles in

anticipation of a discount in the premium. The

level of deductible offered by a policyholder is

his ability to absorb the risk and transfer the risk

beyond his capacity to a professional insurer.

Same is the case with the govt especially with

reference to the costs of natural disasters.

As a prudent practice it is appropriate to reduce

the burden of disaster costs on the general tax

payers by duly pooling the resources to a

specific fund. It is under this method that the

required financial assistance consequent to a

disaster could be drawn from the fund

maintained for this purpose. The fund in a

majority of instances is the one maintained

from insurance premiums in this regard. In a

majority of developed countries that are

`

`

disaster prone, this practice is in vogue. Some of these models are as

follows:

Under this model all property insurance policyholders

must mandatorily take coverage for a catastrophe loss by paying a

modest premium. This is a compulsory extension of a catastrophe

insurance coverage for voluntary subscription of property insurance.

This model succeeds since the property insurance policies are

widespread in France; hence large amounts could be garnered

towards additional coverage for catastrophe losses. Reinsurance is

also provided through a state owned reinsurer.

French Model:

Turkey Model:

USA Flood Insurance Model:

Mexico Model Fonden:

Under this insurance scheme, the Turkey Government

has mandated the purchase of catastrophe insurance along with the

registration of property. Turkey Catastrophe Insurance Pool (TCIP) is

created for covering the loss as a result of earthquake up to $ 60,000.

Premiums under these earthquake policies are pooled to this fund so

that the TCIP is the sole provider of the earthquake claims. While risks

are transferred to reinsurers, Government of Turkey also acts as a

reinsurer of last resort.

Under National Flood Insurance

Programme (NFIP) of USA flood insurance is made mandatory for all

those properties that are situated in the flood prone areas and

voluntary for other communities. Flood insurance is not part of the

home owners policy and hence taking flood insurance coverage from

NFIP is one of the available options. Flood insurance policies

underwritten by private insurers would be pooled to this National

Flood Insurance Fund and losses would be assumed by NFIP. Flood

insurance programme under NFIP is managed by Federal Emergency

Management Agency.

A Natural Disaster Fund is constituted for

the purpose of providing financial assistance to the uninsured public

infrastructure in the event of a loss due to natural disasters. Until such

a time the premiums are pooled, the fund provides the required

financial assistance in which federal, state and municipal agencies

participate. The specified quantum of amounts against a specific risk

event is reinsured and a portion of the resources is also placed through

catastrophe funds.

As a prudent practice it is appropriate to reduce

the burden of disaster costs on the general tax

payers by duly pooling the resources to a specific

fund.
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The coverage of private risks with insurance solutions is very much

limited in developing countries. India is no exception to this

phenomenon. It is estimated that only 2% of the costs of natural

disasters are covered by insurance solutions in developing countries

while the same are covered by 50% in a developed economy like

United States.

As observed above, the expenditure incurred by successive

governments towards social sector expenses and out of it the

expenditure towards relief on account of natural calamities is

constantly increasing. However, if the latter increases there may be a

slow down in the absolute quantum of the former. Social sector

expenditure is occupying a significant portion of the total

development expenditure of various governments, especially a state

like Bihar which is continuously facing severe natural calamities; it is

on a higher range as indicated in Figure 9. It is therefore to ensure

sustainability of developmental projects initiated on social sector

front there is a need for smooth flow of funds into these projects and

also the self sustainability of the beneficiaries. Unless insurance is

made an integral part of the social sector expenses there can be no

sustainable development in the event of mishaps that affect the lives

and habitat.

To comprehensively address the issue of meeting the costs of natural

disasters it is proposed that any one of the following proposals may be

adopted.

Of the methods that are adoptable is subsidizing the costs of insurance

to cover the lives and other micro assets of the targeted population in

the initial stages; say BPL and marginally above BPL population. The

subsidies of the costs of insurance shall gradually be converted to

contributory insurance schemes. If a particular percentage of social

sector expenditure is budgeted towards the costs of insurance as

Figure - 9

Method – 1 :: By means of subsidizing the costs of insurance:-

shown in Table 9 it would cover not only the

lives and other micro assets but also a

significant portion of the public infrastructure

pertaining to this sector. Though there are

various schools of thought as to the impact of

state-sponsored insurance schemes on the

psyche of public in general, given the levels of

insurance penetration, education, insurance

awareness, uneven income levels and poverty,

there is at present no alternative but to initiate

insurance coverage. Insurance as a social tool

also helps in uplifting the economic status of

targeted sections, especially consequent to

disasters. However, there is need to ensure that

sufficient care is exercised to reduce the extent

of moral hazard that is normally associated

with state-sponsored schemes. Creating

awareness amongst the targeted sections of the

population and letting the local nodal agencies

get involved in the insurance management

programmes may offer a solution to this. Also,

mandating the payment of a part of the

premium by the beneficiary could reduce the

extent of adverse claims

At the next stage the beneficiaries shall be

allowed to have a higher coverage of assurance

by bearing the costs of insurance. This is

possible to a portion of the relatively higher

income group beneficiaries as they gradually

escalate their economic status as time passes.

In the third stage the scheme of insurance shall

be made mandatory for all vocations. When a

higher number of beneficiaries get coverage,

the costs of insurance would be relatively

lower. The success ratio of the schemes would

be definitely higher if local bodies had an

active participation, be it for enrolling the

beneficiaries into the insurance schemes or for

further managing the insurance schemes, may

be for a consideration amount. However,

insurance schemes shall ensure that lives and

habitat of beneficiaries would cover all

contingent events of all sorts of natural disasters

say; man days lost during famine.

Table 9

% of Social Sector Exp allocable towards Insurance Premium

2000-01 2001-02 2002-03 2003-04

Social Sector Expenses ( Crores) 131800 137843 141740 153454

3% of Social Sector Exp 3954 4135 4252 4604

2% of Social Sector Exp 2636 2757 2835 3069

`
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Social Sector Expenses ( Crores) 172812 203995 256521 294412

3% of Social Sector Exp 5184 6120 7696 8832

2% of Social Sector Exp 3456 4080 5130 5888

2004-05 2005-06 2006-07 2007-08

`

Method – 2 :: Pooling specified allocations to a

Disaster Management Fund:-

Another way of managing the costs of natural

disasters is; pooling a portion of development

expenditure annually to a fund say Disaster

Management Fund and meet the losses on

account of natural calamities out of this fund.

Under this method as indicated in Table 10

on a model fund estimated since 2000-01 there

is surplus generation even after incurring the

relief expenditure on account of natural

calamities under both scenarios of allocating

5% and 3% of development expenditure to the

pool. In this model, it is assumed that the total

expenditure incurred on account of relief on

natural calamities is the total losses in the

respective years. However, under this model,

since both centre and state governments have

to transfer their share of percentage to the pool,

there is a need for achieving a larger political

consensus . Once cons t i tu t ion and

implementation takes off, the fund may be

transferred to a Special Purpose Vehicle to

manage the same on professional lines like a

captive fund. While professional management

and periodical contributions increase the retention capacities of the

funds, by leveraging on the strengths of reinsurers and capital markets

under ART model there is a possibility of reducing the subsequent

contributions to the fund.

Initially, apportioning of funds amongst various affected states may be

an intricate issue. If specific parametric indices are developed and

made the basis for allocation of funds consequent to a disaster, the

scientific approach justifies the issue. Also issues like determining the

quantum of loss to various asset classes like micro assets of

BPL/Marginally above BPL segments, public infrastructure in the

absence of standardised valuing agencies, loss reporting/monitoring

agencies are to be attended simultaneously. Till such a time that these

systems streamline, the existing network of local bodies may be

utilised. But since the targeted population and all the asset classes are

fragmented across various geographic pockets of the country, having

a common nodal agency may also not be a feasible task. Therefore,

local bodies may be considered for playing an affective role in acting

as nodal agencies for valuing, loss reporting/monitoring mechanism

under this method.

In a subsequent stage under this model, the insurance coverage shall

be made mandatory especially for all asset classes, that is, private

assets, micro assets and public infrastructure and a specific portion be

mandated for diverting to a catastrophic pool. It is under this model

the pool can leverage on the strengths of reinsurance and ART model.

Table - 10

A Model Disaster Management Fund ( Crores)

2000-01 2001-02 2002-03 2003-04

`

Total Development Expenses Both Centre & State 591300 644746 695203 786212

5% of Development Exp 29565 32237.3 34760.15 39310.6

Accumulation of the fund @ 6% Int 31339 67390.77 108280 156446

Exp on account of Natural Calamities (by both Centre & State) 4378 5723 7387 5955

Balance of the fund after meeting the costs of natural disasters 26961 57028 89907 131016

3% of Development Exp 17739 19342.38 20856.09 23586.36

Accumulation of the fund @ 6% Int 18803.34 40434 64967 93867

Exp on account of Natural Calamities (by both Center & State) 4378 5723 7387 5955

Balance of the fund after meeting the costs of natural disasters 14425 30071 46595 68438
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Total Development Expenses 859545 959855 1148824 1309897

5% of Development Exp 42977.25 47992.75 57441.2 65494.85

Accumulation of the fund @ 6% Int 211388 274944 352328 442892

Exp on account of Natural Calamities (by both Centre & State) 7733 12306 11463 9447

Balance of the fund after meeting the costs of natural disasters 37823 78659 132803 200748

3% of Development Exp 25786.35 28795.65 34464.72 39296.91

Accumulation of the fund @ 6% Int 126833 164966 211397 265735

Exp on account of Natural Calamities (by both Centre & State) 7733 12306 11463 9447

Balance of the fund after meeting the costs of natural disasters 19601 36090 59092 88942

2004-05 2005-06 2006-07 2007-08

The advantages of meeting the costs out of the standalone funds

maintained is the constant, balanced and timely flow of the required

funds for attending the relief and rehabilitation activities. In the

conventional method that is being adopted there would be reports of

disparities in attending the relief operations amongst rural/urban

lands, gender inequalities etc. Truly the impact of the natural disasters

differs between rural and urban areas. The compiled statistics relating

to 2001 Gujarat earthquake for District of Kutch has revealed startling

facts as to how the damage has significantly varied from rural areas to

urban areas. Of the total deaths in the District of Kutch 51% were

accounted in urban areas while 49% in rural areas. As regards the total

damages to houses 78% were in rural areas while 22% were in urban

areas. And 74% of partially damaged houses were in rural areas. Thus

the extent of damages to rural areas (Figure 10) is disproportionately

higher vis-à-vis the urban areas. The percentage of population that

lives in rural areas as per 1991 census is 69% an indication of higher

density of damage. Same is the case with the gender inequities.

Women, children and elderly population are generally the worst

affected in the aftermath of the natural disasters. Women would bear

the brunt of post disaster trauma even in fetching a pitcher of water;

nevertheless they remain the driving force of the social fabric even

during those times of heavy odds.

The following data pertaining to above referred Gujarat earthquake,

gives us an indication as to the need for adopting a focussed approach

on rural areas while addressing macro level policies on natural

disasters. This is the only data that is available in India for comparative

study of damages in rural and urban areas.

Figure - 10

Conclusion

Developing a standalone model for covering

the losses due to natural calamities especially

in a developing economy like India is of

paramount importance. Estimates indicate that

50% of Indian GDP accrues from high risk

zones. A major portion of Indian population,

approximately 400 million, also hails from

informal sector without having any formal

social security coverage. Before considering

prescribing the mandatory property insurance

coverage to private properties, there is an

urgent need to bring the public properties into

the ambit of insurance network and also the

costs of covering the losses to the economically

backward classes of the society. Sooner or

later, India has to join the list of countries that

have transferred the costs of natural disasters to

capital markets. Sooner, the better.

The author is Deputy Director (Life), IRDA. The views

are personal.
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statistics - non-life insurance

Report Card: General
GROSS PREMIUM UNDERWRITTEN FOR AND UP TO THE MONTH OF SEPTEMBER, 2010

INSURER
SEPTEMBER APRIL-SEPTEMBER

2010-11 2009-10* 2009-10*2010-11

GROWTH OVER THE
CORRESPONDING
PREVIOUS YEAR

Note: Compiled on the basis of data submitted by the Insurance companies
@ Commenced operations in March, 2010
# Commenced operations in April, 2010
* Figures revised by insurance companies

( in Crores)M

Royal Sundaram 90.01 78.31 532.74 438.30 21.55

Tata-AIG 85.34 57.42 614.12 455.38 34.86

Reliance General 110.36 168.74 800.02 1045.55 -23.48

IFFCO-Tokio 127.88 104.05 897.30 748.20 19.93

ICICI-lombard 370.56 236.40 2125.56 1611.70 31.88

Bajaj Allianz 221.28 177.97 1419.72 1217.74 16.59

HDFC ERGO General 84.62 59.80 628.82 421.14 49.31

Cholamandalam 76.34 61.29 475.15 415.21 14.43

Future Generali 38.56 22.30 299.94 168.92 77.57

Universal Sompo 20.19 12.75 147.15 67.07 119.39

Shriram General 62.95 26.15 316.93 137.44 130.60

Bharti AXA General 38.67 16.35 258.24 96.00 169.00

Raheja QBE 1.02 0.07 4.10 0.33 1131.76

SBI General# 0.32 0.00 7.26 0.00

New India 584.99 492.46 3643.04 3033.34 20.10

National 446.15 345.46 2822.20 2192.74 28.71

United India 477.46 392.81 3048.64 2465.55 23.65

Oriental 409.52 350.69 2638.29 2307.59 14.33

ECGC 76.91 63.67 415.19 390.38 6.36

Star Health & Allied Insurance 26.69 13.93 581.85 433.87 34.11

Apollo MUNICH 18.95 14.28 87.48 48.91 78.84

Max BUPA @ 2.47 0.00 8.25 0.00

AIC 244.74 289.19 952.75 802.82 18.68

PRIVATE TOTAL 1328.10 1021.58 8527.07 6822.99 24.98

PUBLIC TOTAL 1918.12 1581.42 12152.17 9999.22 21.53

GRAND TOTAL 3246.22 2603.00 20679.24 16822.21 22.93

SPECIALISED INSTITUTIONS:

1.Credit Insurance

2.Health Insurance

Health Total 48.11 28.21 677.57 482.78 40.35

3.Agriculture Insurance
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Premium underwritten by non-life insurers
upto September, 2010

Note: 1. Total for 2009-10 is for 12 month period.
2. Total for 2010-11 is upto September, 2010.

April May TotalJune July August September
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Welcome

Mr. M Ramaprasad joined as Member (Non-Life), Insurance Regulatory

and Development Authority (IRDA) on October 11, 2010. Earlier, he

was General Manager in General Insurance Corporation of India (GIC

Re), in-charge of reinsurance arrangements both for domestic and

foreign inward businesses emanating from markets other than the

countries where GIC Re has its branches.

Mr. Ramaprasad joined general insurance industry as Direct Recruit

Officer in 1978 and after completion of one year training in the College

of Insurance, Mumbai, was attached to National Insurance Company.

He served National Insurance Co., in operational areas serving in

various capacities till 1997. He served in the head office of National

Insurance Co., as the in-charge of underwriting and claims particularly

in the property and casualty insurance. He also looked after reinsurance

requirements of the company during this period.

Mr. Ramaprasad is a Post Graduate in Statistics from the University of

Madras and also an Associate of Insurance Institute of India. He has

served as a technical member in Fire and Engineering sub-committees of

TAC. He has been a visiting faculty in National Insurance Academy,

Pune; and Insurance Institute of India, Mumbai.

He is an avid reader of books and a great music lover.His interest in

music is across all forms; he is, however, particularly interested in South

Indian classical music.



4
7

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

C D Deshmukh Seminar on “Life Insurance in a

Decade Next”

C. D. Deshmukh Seminar is held at National Insurance Academy

(NIA), Pune every year to serve as a forum to discuss

contemporary issues of relevance to the life insurance industry.

The theme of the seminar of 2010 held on 3rd and 4th September

was “Life Insurance in a Decade Next”. After protracted

deliberations, six key areas of immediate relevance to life

insurance industry were identified viz. “Actuarial, Information

Technology, Distribution, CRM, HRM and Investment”.

The inaugural lamp being lighted by
Mr. Thomas Mathew T, Managing Director, LIC of India. Others seen in the

picture are (L to R): Mr. Basavaraju, Chair Professor (Life), NIA;
Mr. M.K. Taunk, Faculty Member, NIA; and Dr. Prathap Oburai, Director NIA.
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Mr. Thomas Mathew T. delivering the inaugural address.

Mr. G. Prabhakara, Member (Life), IRDA speaking during the valedictory session.
Also seen in the picture is Mr. Basavaraju.
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bajaj Allianz General Insurance Company Limited
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2591 12902.24 30215 151096 446.87 1825.11 48251381.00 180257247.00

2144.30 11077.13 29845 157804 -65.64 -598.96 22852477.00 128612427.00

578 3272.70 13875 70893 34.09 415.62 15262340.00 70710451.00

543.82 2857.07 12775 67337 119.47 -936.54 4130659.00 32449806.00

17 267.26 21 181 -33.62 -22.99 64558.00 2266935.00

50.89 290.25 79 573 -90.86 -506.09 118943.00 1423722.00

595.18 3539.96 13896 71074 0.47 392.63 15326898.00 72977386.00

594.71 3147.32 12854 67910 28.61 -1442.63 4249602.00 33873528.00

85 1117.41 14 112 -37.11 -188.16 3786392.00 18886157.00

121.64 1305.57 15 108 -535.31 339.37 1341085.00 11559647.00

833 4090.26 1345 6906 263.20 -34.10 9832138.00 78939490.00

570.17 4124.35 1309 7059 -398.52 -2099.28 6976587.00 45245742.00

10441 50772.13 322694 1643182 2171.95 10259.12 760425.00 3751732.00

8269.00 40513.01 284457 1418552 -1089.50 -7623.63 603166.00 3008739.00

3399 17331.34 328452 1668678 270.46 1289.78

3128.43 16041.56 284932 1480166 -1353.95 -4767.58

13839.84 68103.47 328452 1668678 2442.41 11548.90 760425.00 3751732.00

11397.43 56554.57 284932 1480166 -2443.46 -12391.21 603166.00 3008739.00

203 1006.44 1703 8706 55.69 250.87 30096.00 137830.00

147.71 755.57 1429 7853 -8.31 -68.91 28897.00 136670.00

1 30.34 4 73 -0.09 1.22 4605.00 80699.00

0.78 29.13 6 86 -0.20 -4.39 6855.00 90508.00

76 630.75 48 233 -32.55 167.31 72060.00 298146.00

108.22 463.44 37 233 -14.68 -207.69 74294.00 340748.00

347 3876.59 272 1464 80.24 1493.20 187829.00 1121061.00

266.41 2383.39 295 1539 -252.27 26.77 184709.00 1178627.00

626.41 5544.12 2027 10476 103.29 1912.59 294590.00 1637736.00

523.11 3631.53 1767 9711 -275.46 -254.22 294755.00 1746553.00

512 2247.72 8083 41017 125.94 -328.59 1830675.00 25719627.00

386.55 2576.31 7740 37705 2.75 391.01 1463920.00 13340567.00

2037 11136.32 88138 394021 468.72 -639.83 2414692.00 12782166.00

1568.47 11776.15 90588 623023 286.24 3108.44 1905469.00 15498453.00

554 2843.51 42460 247264 -38.00 118.53 145815.00 632269.00

591.69 2724.99 32889 187995 59.95 -472.86 161060.00 863141.00

2590.88 13979.83 130598 641285 430.72 -521.30 2560507.00 13414435.00

2160.16 14501.14 123477 811018 346.19 2635.58 2066529.00 16361594.00

0 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

112 1117.03 20 99 3.67 674.09 116550.00 1447964.00

108.59 442.94 26 127 64.07 -152.02 360610.00 2215035.00

1214 7202.39 49635 257945 212.23 586.34 9204038.00 62707432.00

1001.42 6616.05 36345 233236 -823.38 -2788.45 1281072.00 50413087.00

22999.74 119844.43 564285 2848688 3991.67 15867.52 91963594.00 459739206.00

19008.07 103976.91 498310 2804844 -4100.14 -16360.81 41489803.00 306376919.00



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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117.57 913.74 4150 20124 0.00 0.00 0.00 0.00

55.55 774.60 7242 24407 0.00 0.00 0.00 0.00

15.46 100.75 772 3618 0.00 0.00 0.00 0.00

-4.41 179.63 626 2522 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

15.46 100.75 772 3618 0.00 0.00 0 0 0 0

-4.41 179.63 626 2522 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

124.01 652.76 275 1202 0.00 0.00 0.00 0.00

31.69 532.65 116 487 0.00 0.00 0.00 0.00

81.61 461.10 2394 12439 0.00 0.00 0.00 0.00

150.21 778.76 5195 28771 0.00 0.00 0.00 0.00

1184.03 5766.79 33969 164505 0.00 0.00 0.00 0.00

1720.83 5593.37 47622 141653 0.00 0.00 0.00 0.00

1265.64 6227.89 33969 164505 0.00 0.00 0 0 0 0

1871.04 6372.13 47622 141653 0.00 0.00 0 0 0 0

26.90 161.01 274 1491 0.00 0.00 0.00 0.00

20.85 95.67 256 1205 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.70 145.76 10 55 0.00 0.00 0.00 0.00

7.78 16.81 12 34 0.00 0.00 0.00 0.00

27.60 306.77 284 1546 0.00 0.00 0 0 0 0

28.63 112.48 268 1239 0.00 0.00 0 0 0 0

55.14 452.73 5911 13370 3.15 7.98 12100.00 27400.00

-169.06 370.81 -2471 6060 1.58 5.83 5270.00 23186.00

113.34 406.50 2743 9121 0.00 0.00 0.00 0.00 80026.00 405346.00

25.34 176.74 615 4256 0.00 0.00 0.00 0.00 62663.00 405755.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0.00 0.00

113.34 406.50 2743 9121 0.00 0.00 0 0 80026 405346

25.34 176.74 615 4256 0.00 0.00 0 0 62663 405755

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

272.50 1283.93 12552 62333 0.00 0.00 0.00 0.00

341.98 1580.88 17976 70739 0.00 0.00 0.00 0.00

1991.25 10345.08 60656 275819 3.15 7.98 12100 27400 80026 405346

2180.76 10099.92 71994 251363 1.58 5.83 5270 23186 62663 405755
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Bharti Axa General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
2

102.53 2239.51 1869 5701 102.53 2136.98 11442493.27 38408610.97

178.16 1203.21 2068 6502 178.16 1060.87 45694.90 1558341.53

64.12 540.16 196 848 64.12 476.04 4634332.52 14599225.09

36.03 173.39 119 629 36.03 133.87 10587.72 566357.76

64.12 540.16 196 848 64.12 476.04 4634332.52 14599225.09

36.03 173.39 119 629 36.03 133.87 10587.72 566357.76

219.84 604.20 122 630 219.84 384.36 11581066.98 19187313.42

182.03 562.46 147 705 182.03 478.04 319008.94 1803226.02

2255.02 11037.61 40586 181989 2255.02 8782.59 2232733.57 6469137.89

825.66 3293.12 12737 47964 825.66 2538.96 1214.07 223026.21

698.24 3211.54 40586 181989 698.24 2513.29

250.24 963.07 12737 47964 250.24 729.29

2953.27 14249.15 40586 181989 2953.27 11295.88 2232733.57 6469137.89

1075.89 4256.19 12737 47964 1075.89 3268.25 1214.07 223026.21

12.23 66 60 452 12.23 53.47 36616 112621

18 75 122 579 17.69 52.82 110 6657

1.52 30.54 6 73 1.52 29.01 57356 198188

9 14 4 42 9.09 14.44 0 6022

13.76 96.24 66 525 13.76 82.48 93971.82 310809.17

26.78 89.08 126 621 26.78 67.26 110.29 12679.14

109.10 861.87 1443 6245 109.10 752.76 16749962.39 52355818.31

43.71 292.61 670 2736 43.71 248.06 27618.58 1372268.87

462.61 3201.33 1743 7099 462.61 2738.72 54208.42 159912.36

197.09 1304.84 776 2302 197.09 602.62 2047.68 7672.11

462.61 3201.33 1743 7099 462.61 2738.72 54208.42 159912.36

197.09 1304.84 776 2302 197.09 602.62 2047.68 7672.11

51.32 164.32 1574 4424 51.32 113.00 897312.18 2682501.24

20.01 83.22 1732 4994 20.01 58.31 30238.00 321851.27

3976.55 21956.77 47599 207461 3976.55 17980.22 47686081.14 134173328.45

1759.69 7964.99 18375 66453 1759.69 5917.27 436520.19 5865422.89



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
3

0.22 16

0.05 13.28 1 3130

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

66.04 130.79 1727 3672

3.47 12.80 114 380

11.64

1.37 4.98

66.04 142.43 1727 3672 0.00 0.00 0 0 0 0

4.84 17.78 114 380 0.00 0.00 0 0 0 0

1 5

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.64 0 5 0.00 0.00 0 0 0 0

7.44 33.36 35 87

1.04 25.43 27 85

4.64 8.15 9 22 190.53 1600000

3.92 590.17 4 5

4.64 8.15 9 22 0.00 190.53 0 1600000 0 0

3.92 590.17 4 5 0.00 0.00 0 0 0 0

1.54 72

0.08 9.94 3 2559

78.12 185.70 1771 3869 0.00 190.53 0 1600000 0 0

9.93 657.24 149 6164 0.00 0.00 0 0 0 0

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
4

388.32 3,045.74 6327 31633 148.02 (191.67) 1,147,206 8,997,994

240.30 3,237.41 1966 7719 (100.63) (116.40) 1,310,659 11,198,621

182.22 1,721.80 872 4359 (112.30) (113.62) 911,513 8,612,744

294.52 1,835.42 1077 4544 (1.36) 86.20 1,051,816 7,111,485

- 1.09 (80.02) (89.18) - 104

80.02 90.27 9 28 80.02 90.27 125 7,229

182.22 1,722.89 872 4359 (192.32) (202.80) 911,513 8,612,848

374.54 1,925.69 1086 4572 78.65 176.47 1,051,941 7,118,714

- - - - - -

- - - - - -

182.42 1,039.21 793 3964 25.43 (37.58) 301,864 1,719,638

156.99 1,076.79 498 1798 (37.12) (214.42) 385,323 2,979,967

3,263.68 16,292.13 54212 271060 733.73 2,846.74 203,200 1,014,365

2,529.95 13,445.40 43885 210570 477.64 2,958.93 140,139 763,703

1,432.26 7,149.79 651.61 3,010.63 - -

780.66 4,139.16 228.32 1,324.35 - -

4,695.94 23,441.92 54212 271060 1,385.34 5,857.36 203,200 1,014,365

3,310.60 17,584.56 43885 210570 705.97 4,283.28 140,139 763,703

(45.07) 86.66 520 (81.73) (118.32) (6,835) 13,142

36.65 204.98 236 796 (1.62) (27.23) 4,009 34,852

168.33 476.99 460 1778 121.16 77.81 80,038 226,807

47.17 399.19 422 1614 8.93 62.42 19,645 145,019

- - - - - -

- - - - - -

- - - - - -

- - - - - -

123.25 563.66 460 2298 39.43 (40.51) 73,203 239,949

83.82 604.16 658 2410 7.31 35.20 23,654 179,872

286.06 1,439.87 1910 9549 76.97 172.65 325,997 1,640,900

209.09 1,267.22 2310 8550 43.49 147.26 56,112 426,538

1,246.57 7,261.74 2290 11448 152.64 (765.07) 62,504 364,111

1,093.93 8,026.82 3937 12077 128.86 869.85 75,039 441,129

- - - - - -

- - - - - -

1,246.57 7,261.74 2290 11448 152.64 (765.07) 62,504 364,111

1,093.93 8,026.82 3937 12077 128.86 869.85 75,039 441,129

- - - - - -

- - - - - -

- - - - - -

- - - - - -

212.82 1,366.03 8914 44570 (101.70) (304.00) 381,536 2,449,009

314.52 1,670.03 18363 84569 5.76 (299.36) 263,951 2,687,308

7,317.60 39,881.07 75776 378879 1,533.81 4,488.40 3,407,023 25,038,814

5,783.79 35,392.68 72703 332265 832.29 4,881.87 3,306,819 25,795,852



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
5

- - 268.97

- 0.21 1 207.60 889.92 680.00 1,430.00

- - - - -

- - - - - -

- - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - 47.67 -

- - 41.54 177.03 92.00 188.00

- 745.09 2824 14118 - - - -

131.66 733.36 2105 11025 - - - -

- - - - - -

- - - - - -

- 745.09 2824 14118 - - - -

131.66 733.36 2105 11025 - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - -

- - - -

705.58 3,946.67 - 426,048 2,495,271

446.80 1,580.77 1 2 - -

- - - - - -

- - - - - -

705.58 3,946.67 - - 426,048 2,495,271 - -

446.80 1,580.77 1 2 - - - - - -

- - - - - -

- - - - - -

- - - - - -

- - - - - -

- - 75.67 -

- 0.43 3 36.90 290.33 610.00 1,221.00

705.58 4,691.76 2824 14118 - 392.31 426,048 2,495,271 - -

578.46 2,314.78 2106 11031 286.04 1,357.28 1,382 2,839 - -

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Future General India Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
6

942.04 3937.63 953 4767 493.48 2242.85 793360.00 1933311.52

448.56 1694.78 695 3894 323.90 1071.05 408609.47 3424854.14

241.01 1484.18 4673 17287 71.87 910.18 485999.03 2654100.33

169.14 574.00 2002 8060 147.75 404.56 272116.82 2626148.99

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

241.01 1484.18 4673 17287 71.87 910.18 485999.03 2654100.33

169.14 574.00 2002 8060 147.75 404.56 272116.82 2626148.99

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

147.58 1105.28 261 1294 36.57 579.94 53713.86 474244.58

111.01 525.34 252 1259 -191.09 26.43 33164.89 490334.26

1720.62 8597.76 35354 196008 652.17 3248.38 154231.06 437580.20

1068.45 5349.39 33948 177625 614.22 3676.89 91635.07 444621.82

659.29 3361.03 35354 74 235.31 1274.24

423.98 2086.78 33948 177625 283.24 1663.96

2379.90 11958.79 35354 196008 887.48 4522.62 154231.06 437580.20

1492.43 7436.17 33948 177625 897.46 5340.85 91635.07 444621.82

53.15 238.90 311 1455 27.10 120.92 6726.02 22392.50

26.06 117.98 193 963 18 83 2869.13 11250.96

0.00 0.00 0 0 0.00 -1.83 0.00 0.00

0.00 1.83 7 82 -1 0 0.00 508.75

41.78 284.60 54 358 -12.71 88.12 23003.18 66620.99

54.49 196.48 66 329 0 64 9747.24 45470.69

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00

94.93 523.50 365 1813 14.38 207.20 29729.20 89013.49

80.55 316.29 266 1374 17.13 147.38 12616.37 57230.40

857.15 1513.65 5459 15195 669.28 860.99 157137.53 534862.77

187.88 652.66 1163 5873 126.25 28.13 1367540.68 3529467.90

519.33 4307.29 783 4553 373.77 1499.18 6970.22 31637.08

145.56 2808.11 1159 5518 -99.87 1307.49 4523.90 147063.27

62.40 430.26 3654 25358 62.40 430.26 5515.90 36904.22

0.00 0.00 0 0 0.00 0.00 0.00 0.00

581.73 4737.55 4437 29911 436.17 1929.44 12486.12 68541.29

145.56 2808.11 1159 5518 -99.87 1307.49 4523.90 147063.27

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

266.81 878.11 1886 17797 150.03 223.23 249427.87 1199059.46

116.79 654.88 5840 30661 86.33 566.37 87711.31 776742.78

5511.16 26138.69 53388 284072 2759.24 11476.46 1936084.67 7390713.66

2751.92 14662.23 45325 234264 1307.88 8892.26 2277918.53 11496463.57



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
7

29.30 274.16 122 526

9.97 43.01 15 102

4.92 150.31 193 1563

(1.35) 14.91 17 193

4.92 150.31 193 1563 0.00 0.00 0 0

(1.35) 14.91 17 193 0.00 0.00 0 0

3.01 76.74 20 97

2.88 10.45 9 31

129.26 632.55 2728 17570

57.27 298.97 1094 6818

55.40 294.00 3218

24.54 128.13 469 2922

184.66 926.55 2728 17570 0.00 0.00 0 0

81.81 427.10 1094 6818 0.00 0.00 0 0

33.19 54

2.37 6.78 19 51

14.33 18.08 21 65

2.37 39.97 19 105 0.00 0.00 0 0

14.33 18.08 21 65 0.00 0.00 0 0

(11.97) 30.44 112 640 5.20 5.20 95367 95367

- - - -

11.50 69.56 35 226

10.11 234.38 57 263

2.61 10.01 148 584

14.11 79.57 183 810 0.00 0.00 0 0 0 0

10.11 234.38 57 263 0.00 0.00 0 0 0 0

54.08 186.08 831 13368

27.13 106.37 1870 8347

280.47 1,763.82 4208 34679 5.20 5.20 95367 95367 0 0

144.87 854.32 3083 15819 0.00 0.00 0 0 0 0

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: HDFC ERGO General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
8

3,737.55 10,840.73 2,400 13,443 1,099.40 5,374.45 3,976,869 21,379,536

2,638.15 5,466.28 1,132 1,653 1,151.05 3,558.32 1,934,080 8,151,737

154.57 1,242.90 152 757 83.93 736.55 403,627 4,184,043

70.64 506.35 69 330 5.51 304.29 237,805 2,198,424

37.80 424.36 28 190 13.84 (22.26) 29,553 108,990

23.96 446.62 4 19 23.96 446.62 14,567 25,932

192.37 1,667.26 180 947 97.77 714.29 433,180 4,293,033

94.60 952.97 73 349 29.46 750.91 252,372 2,224,356

59.08 1,995.56 - 15 35.28 1,692.52 - 1,205,797

23.80 303.04 - 4 23.80 287.96 - 348,265

430.19 2,397.45 257 1,134 257.73 1,356.52 404,393 2,732,645

172.46 1,040.93 70 246 138.91 760.09 115,169 1,291,911

2,309.47 10,623.33 37,155 166,626 921.00 4,368.92 153,358 716,133

1,388.48 6,254.40 25,283 119,022 389.47 1,395.10 148,479 442,731

833.22 4,044.34 47,614 219,059 171.42 916.63

661.80 3,127.71 33,961 162,790 499.40 2,455.47

3,142.69 14,667.66 47,614 219,059 1,092.42 5,285.55 153,358 716,133

2,050.27 9,382.11 33,961 162,790 888.87 3,850.57 148,479 442,731

32.20 119.37 51 180 13.60 36.27 48,947 112,164

18.60 83.09 31 130 14.49 55.98 13,992 61,340

48.75 97.77 14 83 39.12 52.00 12,516 55,598

9.63 45.77 10 56 4.83 34.63 12,007 39,745

10.86 122.65 2 16 10.06 107.86 1,631 38,936

0.80 14.80 1 9 (13.53) (7.40) 100 6,287

266.84 3,428.10 77 404 (42.90) 549.59 90,129 749,545

309.74 2,878.51 69 319 177.03 1,812.01 83,795 559,086

358.65 3,767.89 144 683 19.88 745.72 153,222 956,244

338.77 3,022.17 111 514 182.82 1,895.22 109,894 666,458

959.88 4,766.95 72,588 308,350 492.93 3,572.62 165,796 695,240

466.95 1,194.33 23,175 26,964 402.78 897.46 168,974 3,114,252

1,920.71 13,465.61 21,022 119,861 1,392.29 2,085.97 85,072 470,018

528.42 11,379.65 6,029 7,923 339.84 9,854.45 30,016 442,072

71.57 373.46 459 2,905 35.36 107.83 1,203,734 5,898,508

36.20 265.63 349 2,091 (13.04) (64.33) 998,385 4,811,347

1,992.27 13,839.08 21,481 122,766 1,427.65 2,193.80 1,288,806 6,368,526

564.62 11,645.28 6,378 10,014 326.80 9,790.12 1,028,401 5,253,419

- - - -

- - - - - - - -

- - - -

- - - - - - - -

235.19 477.42 2,300 8,391 (425.00) (2,649.79) 319,434 430,091

660.19 3,127.21 1,696 5,492 575.22 2,815.36 657,866 3,648,026

11,107.87 54,419.99 146,964 674,788 4,098.06 18,285.68 6,895,059 38,777,245

7,009.82 36,134.31 66,596 208,026 3,719.72 24,606.00 4,415,235 25,141,155



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

5
9

230.14 681.04 206 922 - -

0.00 327.66 0 64 - - - -

24.76 78.19 21 65 - -

0.74 89.23 0 43 - - - -

- - 0 0 - - -

- - 0 0 - - - -

24.76 78.19 21 65 - - - - - -

0.74 89.23 0 43 - - - - - -

- - 0 0 - -

- - 0 0 - - - -

48.67 104.24 45 138 - -

1.83 152.01 1 32 - - - -

182.13 909.68 3009 15796 - -

231.70 1,280.92 4656 36185 - - - -

96.79 482.29 5334 25888 - -

- - 0 0 - - - -

278.92 1,391.97 5,334 25,888 - - - - - -

231.70 1,280.92 4,656 36,185 - - - - - -

1.05 10.22 3 17 - -

- 2.84 0 8 - - - -

- 0.14 0 1 - -

- 0.40 0 3 - - - -

- 3.26 0 0 - -

- - 0 0 - - - -

2.70 39.64 1 11 - -

- 10.19 0 7 - - - -

3.74 53.27 4 29 - - - - - -

- 13.43 0 18 - - - - - -

103.88 391.40 8806 29541 - -

1.23 10.32 56 568 - - - -

70.28 2,458.22 1136 5885 - 15.89 4,473 16,627 112,164 497,201

0.39 50.51 30 662 - - - - 43,301 318,313

1.19 5.71 12 69 - - 10,573 100,613

(0.13) 15.99 0 148 - - - - 9,335 39,939

71.46 2,463.93 1148 5954 - 15.89 4,473 16,627 122,737 597,814

0.26 66.50 30 810 - - - - 52,636 358,252

- - 0 0 - -

- - 0 0 - - - -

- - 0 0 - -

- - 0 0 - - - -

9.19 24.28 1201 2203 - -

25.39 179.64 472 695 - - - -

770.75 5,188.31 16765 64740 - 15.89 4,473 16,627 122,737 597,814

261.15 2,119.71 5215 38415 - - - - 52,636 358,252

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: ICICI Lombard General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

6
0

7,670.26 18,851.45 1,663 10,295 727.13 15.66 6,535,374 31,298,504

6,943.13 18,835.79 2,182 11,975 758.39 (1,304.13) 8,780,073 27,962,740

666.14 5,054.27 794 3,957 (15.66) 712.93 1,819,854 19,851,027

681.80 4,341.33 774 4,058 (134.43) (874.65) 1,570,126 15,432,352

216.47 2,201.37 11 308 760.56 (720.44) 19,095 1,692,985

(544.08) 2,921.81 52 333 (1,296.03) (4,953.19) -308,169 2,326,601

882.61 7255.64 805 4265 744.89 -7.51 1838948.99 21544011.28

137.72 7263.15 826 4391 -1430.46 -5827.84 1261957.34 17758953.10

155.35 3,390.87 13 79 35.53 370.53 150,955 11,152,313

119.82 3,020.34 14 75 (72.76) 1,508.41 1,062,945 14,395,643

790.55 7,194.34 500 2,726 (294.12) (883.35) 508,274 6,449,704

1,084.67 8,077.70 603 3,026 (232.52) (2,139.48) 154,384 6,021,533

8,267.41 42,097.94 298,703 1,493,592 1,264.40 6,724.10 1,088,249 5,461,245

7,003.02 35,373.84 291,245 1,139,985 (191.65) (779.32) 868,361 4,409,708

3,108.87 16,077.78 305,841 1,544,149 (164.87) 112.84

3,273.73 15,964.93 308,313 1,254,119 (384.75) (1,668.37)

11376.28 58175.72 305841 1544149 1099.53 6836.94 1088248.72 5461245.49

10276.75 51338.77 308313 1254119 -576.40 -2447.68 868361.26 4409708.25

147.71 723.85 425 2,298 62.08 254.84 15,796 102,738

85.63 469.00 266 1,440 9.72 (13.65) 20,002 75,139

6.44 39.24 13 77 2.87 5.52 1,550 9,502

3.57 33.72 7 75 (0.31) (10.57) 5,000 80,171

32.61 117.35 6 31 4.67 (27.32) 8,125 25,747

27.93 144.67 8 36 10.26 (34.03) 6,769 43,727

448.14 3,981.74 139 776 97.92 378.50 71,405 626,846

350.22 3,603.24 149 827 143.66 204.20 122,258 853,842

634.89 4862.17 583 3182 167.55 611.54 96875.75 764833.20

467.34 4250.63 430 2378 163.32 145.94 154028.89 1052878.76

684.36 4,478.52 23,014 103,736 130.05 88.38 1,582,343 11,118,043

554.31 4,390.15 14,913 66,570 (368.97) (942.25) 1,512,585 7,765,581

11,229.33 59,783.17 24,832 116,761 6,334.42 28,026.18 784,116 5,449,493

4,894.91 31,756.99 24,370 135,361 (1,365.74) (16,206.71) 150,875 1,759,742

650.72 3,273.09 37,038 207,534 (20.90) 183.84 920,191 5,389,675

671.62 3,089.25 23,643 144,379 (70.45) 48.94 916,734.88 5,483,082

11880.05 63056.26 61870 324295 6313.52 28210.02 1704307.12 10839167.99

5566.53 34846.24 48013 279740 -1436.19 -16157.77 1067609.63 7242823.66

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

113.78 862.06 1 20 (193.08) (370.25) 2,332 25,184

306.86 1,232.31 8 28 148.48 144.00 25,378 47,863

1,621.26 7,373.25 9,919 49,886 775.86 3,098.59 1,826,154 15,043,389

845.40 4,274.66 10,834 44,267 127.20 (815.83) 7,977,971 26,355,928

35809.40 175500.29 404209 2042633 9506.87 37970.55 15333812.13 113696394.34

26302.52 137529.74 386136 1666569 -2919.91 -27836.63 22865292.23 113013652.21



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

6
1

- 0.00 - - - 0.00 - -

0.00 8.56 - 3 0.00 0.00 - -

- 0.00 - - - 0.00 - -

(0.18) (0.18) - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

-0.18 -0.18 0 0 0.00 0.00 0 0 0 0

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

0.09 4.31 3 30 - 0.00 - -

0.01 15.39 - 149 0.00 0.00 - -

1004.49 4,409.54 - - - 0.00 - -

236.59 2,670.84 9,458 67,651 0.00 0.00 - -

575.50 2,633.82 29,685 137,505 - 0.00 - -

148.91 955.14 1,960 31,656 0.00 0.00 - -

1579.99 7043.36 29685 137505 0.00 0.00 0 0 0 0

385.51 3625.99 9458 67651 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

- 0.00 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

181 781.18 - - - 0.00 - -

0.00 0.00 - - 0.00 0.00 - -

181.18 781.18 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 - - - 0.00 - -

(0.04) 965.32 - 8 0.00 0.00 - -

4452.60 19,371.51 321 1,822 231.21 354.40 64,351 129,072 1,136,250 8,375,257

2,151.78 7,069.54 698 2,489 0.00 33.24 - 27,637 674,590 4,931,807

17.67 110.48 358 2,635 - 0.00 - - 37,038 207,534

28.75 152.14 558 5,305 0.00 0.00 - - 23,643 144,379

4470.27 19481.99 679 4457 231.21 354.40 64351 129072 1173288 8582791

2180.53 7221.68 1256 7794 0.00 33.24 0 27637 698233 5076186

- - - - - - - -

- - - - - - - -

- - - - - - - -

- - - - - - - -

4 22 63 350 - - - -

7 381 37 345 - - - -

6235.99 27332.66 30430 142342 231.21 354.40 64351 129072 1173288 8582791

2573.16 12218.20 10751 75950 0.00 33.24 0 27637 698233 5076186
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Iffco Tokio General Insurance Company Limited

ir
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o
v
e
m

b
e
r

2
0
1
0

6
2

1465.47 13931.39 7735 37367 30.07 1465.47 7752253.04 73696132.88

1446.63 12592.78 6953 37122 644.72 1446.63 7652561.43 66614943.98

575.85 3867.93 1057 4807 -271.06 575.85 4178766.04 28068569.15

435.34 3384.41 917 4791 -132.45 435.34 3159147.69 24559741.07

624.23 2460.10 24 166 545.59 624.23 4050688.08 15963763.63

97.01 2564.34 12 129 -754.78 97.01 629515.62 16640168.73

1200.08 6328.04 1081 4973 274.53 1200.08 8229454.12 44032332.78

532.35 5948.75 929 4920 -887.24 532.35 3788663.31 41199909.81

257.38 2180.01 24 146 -506.51 257.38 1701532.61 14412069.83

112.74 1113.80 16 90 -187.46 112.74 745319.19 7363367.99

377.17 2662.56 421 2365 -294.47 377.17 31141.72 219836.06

423.32 4847.22 456 2379 -177.64 423.32 34951.86 400214.47

5029.12 24145.69 286013 1415369 49.36 5029.12 204656.99 982594.07

3701.67 18340.81 234013 1182851 -75.05 3701.67 150637.06 746367.84

2186.89 10793.06 4499 25405 33.82 2186.89

1690.73 8318.97 234013 1182851 -60.84 1690.73

7216.01 34938.75 286013 1415369 83.18 7216.01 204656.99 982594.07

5392.40 26659.78 234013 1182851 -135.89 5392.40 150637.06 746367.84

113.94 482.04 896 3896 6.59 113.94 7103.81 30052.57

69 421 666 3486 -13 69.38 4325 26233

98.18 457.03 5 94 58.40 98.18 466892.30 2173312.10

28 243 27 298 -43 27.83 132320 1153518

11.11 127.60 11 70 -3.02 11.11 6020.24 69175.14

9 46 9 51 4 9.11 4938 31443

37.80 2469.15 250 1364 -560.07 37.80 36563.96 2388225.31

137 2223 133 738 -377 137.21 132709 2149822

261.04 3535.83 1162 5424 -498.11 261.04 516580.31 4660765.12

243.52 2931.63 835 4573 -428.53 243.52 274293.08 3361016.01

326.79 1084.68 5069 17915 129.01 326.79 700618.64 2325523.95

175.38 832.17 2324 12234 10.95 175.38 376017.80 1784150.19

757.20 6952.91 2764 12462 -2173.55 757.20 31951.16 293388.32

287.27 5504.04 3959 18745 -1935.61 287.27 12121.66 232251.25

18.22 116.59 2010 12916 -1.37 18.22 3032.08 19398.11

17.73 124.57 1840 10651 -0.92 17.73 3249.12 22827.29

775.42 7069.50 4774 25378 -2174.93 775.42 34983.24 312786.43

305.00 5628.62 5799 29396 -1936.53 305.00 15370.78 255078.54

956.24 5211.32 7000 37805 -50.75 956.24 709952.17 3869086.15

484.52 3860.72 9138 59701 -492.20 484.52 359728.05 2866346.38

12835.60 76942.07 313279 1546742 -3007.97 12835.60 19881172.83 144511127.26

9115.87 64415.46 260463 1333266 -3589.83 9115.87 13397542.56 124591395.22



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
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u
rn

a
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e
m

b
e
r

2
0
1
0

6
3

26.27 152.11 908 4196

40.62 185.95 1292 5969

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0

0.74 26.63 12 95

490.95 2822.07 26969 167551

227.36 1361.39 0 0

718.31 4183.46 26969 167551 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 7 8 95

0 2 0 6

0 0 0 0

0 1 9 74

0.50 10.10 17 175 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

155.12 402.90 2697 6151 8.84 24.49 170973 463237

4.66 3911.76 49 175

0.00 0.00 0 0

4.66 3911.76 49 175 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

64.70 739.37 1862 11232 9.53 307.16 2527 46416

992.11 7161.02 42590 246573 11.55 396.90 133326 470683

970.30 9426.33 32514 189575 18.37 331.65 173500 509653 0 0

1032.73 7346.97 43882 252542 11.55 396.90 133326 470683 0 0

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: National Insurance Company Limited

ir
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a
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u
rn

a
l
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o
v
e
m

b
e
r

2
0
1
0

6
4

5056.87 28790.85 67419 276242 496.30 6179.49

4560.57 22611.36 54413 225025 2462.36 3603.93

1140.93 6804.23 21139 89551 244.27 854.32

896.66 5949.91 16723 80893 47.63 260.44

722.65 4584.17 473 1160 154.43 793.39

568.22 3790.78 497 1105 372.39 955.72

1863.58 11388.40 21612 90711 398.70 1647.71 0.00 0.00

1464.88 9740.69 17220 81998 420.02 1216.16 0.00 0.00

93.08 986.69 3 39 -223.07 -971.19

316.15 1957.88 13 59 -119.30 -325.44

2108.50 8103.91 14291 37252 971.04 2040.17

1137.46 6063.74 8017 28009 355.34 432.01

14003.01 69241.59 367891 1525242 3941.35 15544.60

10061.66 53696.99 319042 1294082 -452.09 -2795.82

6365.98 32967.93 71429 618170 922.91 1410.36

5443.07 31557.57 48123 515713 -626.84 -1430.25

20368.99 102209.52 367891 1525242 4864.26 16954.96 0.00 0.00

15504.73 85254.56 319042 1294082 -1078.93 -4226.07 0.00 0.00

319.48 2173.71 4237 17448 115.95 753.22

203.53 1420.49 2237 11974 17.89 401.97

78.91 562.53 861 3881 17.32 231.16

61.59 331.37 745 3198 19.50 79.88

46.33 291.85 47 277 11.14 111.13

35.19 180.72 36 186 6.76 57.06

84.86 397.43 946 4126 1.78 9.14

83.08 388.29 1074 4638 -13.12 -46.33

529.58 3425.52 6091 25732 146.19 1104.65 0.00 0.00

383.39 2320.87 4092 19996 31.03 492.58 0.00 0.00

1065.29 5189.38 46397 228405 229.46 1355.17

835.83 3834.21 36842 173173 478.03 1032.83

9898.25 59231.99 123429 582193 4046.92 21437.08

5851.33 37794.91 89241 393201 197.76 948.76

34.59 169.47 869 4295 5.52 3.31

29.07 166.16 799 4123 5.03 1.09

9932.84 59401.46 124298 586488 4052.44 21440.39 0.00 0.00

5880.40 37961.07 90040 397324 202.79 949.85 0.00 0.00

0.00 0

0.00 0

0.00 0

0.00 0

3128.27 18109.27 84231 697438 -34.51 3125.54

3162.78 14983.73 83110 610145 339.01 -289.63

44147.00 237605.00 803662 4085719 10900.81 52876.89 0.00 0.00

33246.19 184728.11 660912 3345524 3090.35 2886.22 0.00 0.00



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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b
e
r

2
0
1
0

6
5

246.39 1021.91 6129 22927 69.18 619.37

204.30 877.03 5134 20053 76.77 626.51

8.39 92.32 98 839 0.00 27.27

10.94 115.94 164 1170 3.19 57.07

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

8.39 92.32 98 839 0.00 27.27

10.94 115.94 164 1170 3.19 57.07

0.00 0.00 0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00

36.27 163.21 467 1879 18.46 85.66

34.19 157.95 419 1755 20.44 101.34

603.40 4874.22 46387 216736 298.71 2168.13

489.37 3982.49 28410 160469 202.33 1622.06

319.41 2933.44 34261 126858 273.01 1355.66

249.33 2533.70 25164 102387 233.89 1095.26

922.81 7807.66 46387 216736 571.72 3523.79

738.70 6516.19 28410 160469 436.22 2717.32

7.67 76.54 29 1089 4.73 22.56 18 198

6.79 74.41 56 1002 5.17 28.24 32 266

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.19 2.19 9 95 0.00 1.03 0

1.03 11.60 14 242 0.99 5.04 0

7.86 78.73 38 1184 4.73 23.59 18 198

7.82 86.01 70 1244 6.16 33.28 32 266

46.39 255.63 6243 24847 55.49 359.81 20189 224599

31.25 186.21 5017 19919 32.41 240.31 9478 148554

214.33 1064.14 14029 49776 309.43 1446.89 10345 307769

103.51 606.66 6791 33510 156.49 769.46 4217 133272

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

214.33 1064.14 14029 49776 309.43 1446.89 10345 307769

103.51 606.66 6791 33510 156.49 769.46 4217 133272

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

0.00 0 0.00 0

697.97 2273.92 69758 197623 346.83 1983.92 8439 86294

507.36 1659.63 41275 133235 210.33 1503.14 4891 48723

2180.41 12757.52 177410 642669 1375.84 8070.30 38991 618860

1638.07 10205.62 112444 473742 942.01 6048.43 18618 330815

i~ 
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Raheja QBE General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

6
6

32.28 73.20 16 53 32.28 73.20 34514.97 75210.93

0.20 1.15 4 16 0.20 1.15 123.27 1216.07

1.43 2.44 6 23 1.43 2.44 1491.05 2860.02

0.25 0.25 4 4 0.25 0.25 478.11 478.11

1.43 2.44 6 23 1.43 2.44 1491.05 2860.02

0.25 0.25 4 4 0.25 0.25 478.11 478.11

1.78 2.33 3 7 1.78 2.33 276.12 1167.66

0.50 4.85 5 54 0.50 4.85 79.79 775.05

0.00 4.30 0 39 0.00 4.30 0.00 640.87

0.10 1.30 1 43 0.10 1.30

0.00 0.37 0.00 0.37

0.60 6.15 5 54 0.60 6.15 79.79 775.05

0.00 4.68 0 39 0.00 4.68 0.00 640.87

1.20 3.15 1 2 1.20 3.15 550.00 550.00

0.79 0.79 1 1 0.79 0.79

0.00 1.54 0 2 0.00 1.54 0.00 2000

0.00 0.83 0 1 0.00 0.83 0 500

63.78 197.76 12 31 63.78 197.76 21506 71911

16.86 18.44 4 5 16.86 18.44 6730 7130

64.98 202.45 13 35 64.98 202.45 22055.97 74461.22

17.65 20.06 5 7 17.65 20.06 6730.00 7630.00

0.82 19.30 3 15 0.82 19.30 815.00 36271.00

0.00 0.17 0 9 0.00 0.17 0.00 118.50

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.67 1.85 11 27 0.67 1.85 742.89 1438.14

0.00 0.06 0 3 0.00 0.06 0.00 35.25

102.56 307.72 57 214 102.56 307.72 59975.78 192184.01

18.10 26.36 13 78 18.10 26.36 7331.37 10118.80



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

6
7

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.09 0.09 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.09 0.09 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Reliance General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

6
8

592.07 5484.98 3237 18267 207.12 -2223.58 551832.35 7529511.25

384.94 7708.55 3406 16709 -480.93 1550.76 468546.98 14973702.41

130.35 1185.86 2244 10415 -96.47 -333.68 262548.00 3042489.21

226.82 1519.55 2155 9327 -14.50 -9.70 3219332.54 7532549.61

169.60 489.13 1 6 232.12 147.84 2.67 176390.39

-62.52 341.30 7 90 -281.01 -137.03 -20382.94 145729.92

299.96 1675.00 2245 10421 135.66 -185.84 262550.66 3218879.60

164.30 1860.84 2162 9417 -295.52 -146.73 3198949.60 7678279.53

825.18 4281.54 1 24 747.10 4023.90 21252.50 156586.63

78.08 257.64 22 67 78.08 -246.96 632379.59 842192.18

1123.96 1830.92 422 2258 602.59 -2216.76 306047.39 6016473.12

521.37 4047.68 594 2534 -662.80 -393.32 638715.71 3502585.54

5454.46 26384.42 130160 504934 -2634.45 -13514.77 336004.50 1667738.66

8088.91 39899.19 174424 847563 1598.95 7890.91 497622.83 2430696.49

2496.29 12554.16 134682 655357 -1125.09 -5484.65

3621.38 18038.80 184919 901716 1104.44 5508.86

7950.75 38938.58 134682 655357 -3759.54 -18999.42 336004.50 1667738.66

11710.29 57938.00 184919 901716 2703.39 13399.77 497622.83 2430696.49

66.37 265.12 235 1336 -28.74 -100.09 5365.34 25759.50

95.11 365.21 398 2057 18.14 -44.24 12554.68 44259.56

5.94 78.07 30 193 0.65 -19.82 5850.51 158397.16

5.29 97.89 32 193 -11.03 -4.35 4551.72 25050712.77

0.00 10.70 0 8 -1.28 -32.43 0.00 2250.00

1.28 43.13 1 64 1.20 -5.29 500.00 7325.00

24.39 816.04 871 3046 1.74 87.41 8467.36 270218.10

22.65 728.63 32 160 -26.52 -295.33 5200.00 253652.89

96.71 1169.93 1136 4583 -27.62 -64.92 19683.21 456624.76

124.33 1234.85 463 2474 -18.21 -349.20 22806.40 25355950.21

160.42 2736.85 4648 24107 20.76 384.79 275898.68 4371685.90

139.66 2352.05 5257 30315 397.86 -1470.31 2018368.67 6034932.73

875.27 9265.77 6907 122642 -277.84 506.67 30697.10 268351.07

1153.11 8759.11 23917 155866 -1185.30 -7895.30 67029.43 1436060.34

322.00 1816.46 60004 313629 49.81 265.78 1672435.56 10778870.47

272.19 1550.68 35433 208053 11.54 -4.69 11629863.60 23448716.44

1197.27 11082.24 66911 436271 -228.03 772.44 1703132.66 11047221.54

1425.29 10309.79 59350 363919 -1173.76 -7899.99 11696893.03 24884776.79

0 0.00 0 0 0.00 0.00 0.00 0.00

0 0 0 0 0.00 0.00 0.00 0.00

0 0.00 0 0 0.00 0.00 0 0.00

0 0 0 0 0.00 0.00 0 0

284.69 1766.13 5612 29990 -53.06 -206.00 363467.32 2059397.32

337.75 1972.14 6885 34217 314.08 -784.47 440295.05 2936397.35

12530.99 68966.15 218894 1181278 -2355.03 -18715.39 3839869.27 36524118.76

14886.01 87681.54 263058 1361368 862.19 3659.54 19614577.87 88639513.22



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

6
9

3.72 348.82 112 646

-0.37 605.63 44 875

2.60 21.85 8 79

0.01 13.29 2 68

0.00 0.30 0 1

0.00 0.00 0 2

2.60 22.15 8 80 0.00 0.00 0 0 0 0

0.01 13.29 2 70 0.00 0.00 0 0 0 0

0.00 0.00 0 1

0.00 0.00 0 0

5.57 76.84 15 108

14.04 112.55 17 123

399.81 2185.02 8009 47736

781.11 5095.63 14926 83597

213.82 1159.44 8235 9457

416.51 1287.17 663 2807

613.63 3344.46 8235 47736 0.00 0.00 0 0 0 0

1197.62 6382.80 14926 83597 0.00 0.00 0 0 0 0

2.82 12.90 10 47

0.20 11.70 1 86

0.00 1.09 0 3

0.00 2.87 0 2

0.00 0.27 0 1

0.00 0.00 0 0

0.16 0.84 20 92

0.00 4.00 0 2

2.99 15.09 30 143 0.00 0.00 0 0 0 0

0.20 18.57 1 90 0.00 0.00 0 0 0 0

0.95 40.72 216 2874 59.40 83.94 0.00 202572.00

0.61 99.10 218 1248 20.06 556.88 160176.00 5164552.92

4.88 1092.57 92 1687

20.52 173.85 706 4903

17.15 90.37 4786 24683

1.16 50.09 180 8744

22.03 1182.94 4878 26370 0.00 0.00 0 0 0 0

21.69 223.94 886 13647 0.00 0.00 0 0 0 0

0.00 0.00 0 0

0.00 0.00 0 0

0 0.00 0 0

0 0 0 0

7.83 54.63 535 2355 4.75 44.35 131.00 5568.00

7.85 60.81 228 2101 11.88 39.33 1156.00 5049.00

659.31 5085.64 14029 80313 64.15 128.30 131 208140 0 0

1241.66 7516.70 16322 101751 31.94 596.22 161332 5169602 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

7
0

210.85 2663.39 2781 14615 -86.70 423.85 369680.00 4411829.62

297.55 2239.54 4748 13622 -51.19 -953.27 1255854.10 3472496.46

269.15 1105.31 2686 15045 125.15 193.22 536523.16 2754281.16

144.00 912.09 4504 13537 -45.52 -8.19 665725.08 2283064.90

0.00 0.00 0 0 -3.32 -4.56 0.00 0.00

3.32 4.56 0 0 3.32 4.56 0.00 0.00

269.15 1105.31 2686 15045 121.83 188.65 536523.16 2754281.16

147.32 916.66 4504 13537 -42.20 -3.62 665725.08 2283064.90

0.00

0.00

225.11 1337.67 117 660 -33.31 -90.92 82567.08 541806.50

258.43 1428.60 594 2898 -32.34 -300.13 213038.30 487943.17

4777.32 21726.16 67369 304671 632.55 3480.61 252196.82 1165228.44

4144.78 18245.56 53156 266705 657.35 2947.39 413282.70 999938.93

1276.51 5973.43 375 2291 86.81 547.04

1189.70 5426.39 666 3926 325.39 1623.69

6053.83 27699.59 67369 304671 719.36 4027.64 252196.82 1165228.44

5334.47 23671.95 53156 266705 982.74 4571.08 413282.70 999938.93

20.80 106.07 33 211 6.64 -7.47 1284.06 8476.40

14.16 113.54 388 1930 -29.49 -64.13 5204.19 11484.58

11.96 183.15 24 181 -27.87 29.22 10341.10 62396.78

39.83 153.92 38 152 13.39 28.35 28572.89 75039.43

66.58 108.55 6 25 1.25 5.75 7058.03 23031.27

65.32 102.80 7 24 41.81 53.90 20859.32 23385.56

99.34 397.77 63 417 -19.98 27.50 18683.19 93904.45

119.32 370.26 433 2106 25.71 18.12 54636.40 109909.56

204.51 1728.47 5986 30682 61.86 501.56 2186982.35 10295171.73

142.64 1226.91 6431 53473 -25.25 51.18 439517.48 1182059.45

1152.81 7821.62 18771 100062 230.53 2749.35 164774.40 748033.41

922.28 5072.27 20884 106046 92.59 -40.41 272180.41 896721.86

1152.81 7821.62 18771 100062 230.53 2749.35 164774.40 748033.41

922.28 5072.27 20884 106046 92.59 -40.41 272180.41 896721.86

594.35 1519.52 149865 248544 411.40 446.79 2372672.98 8585401.80

182.95 1072.73 2034 13813 46.64 461.06 2577800.38 5197616.63

8809.96 44273.35 247638 714696 1405.00 8274.43 5984079.97 28595657.10

7404.96 35998.92 92783 472199 996.70 3803.99 5892034.86 14629750.96



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

7
1

10.28 46.43 400 1645

3.42 44.13 269 2011

0.00 0.00 0 0

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1.30 4.85 6 18

0.00 0.00 0 0

581.92 1592.16 6777 17655

572.33 2430.17 7881 36485

581.92 1592.16 6777 17655 0.00 0.00 0 0

572.33 2430.17 7881 36485 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

82.63 227.05 52026 139285 0.52 3.23 1937.00 8318.00

6.09 106.20 411 3845 1.10 3.03 3749.00 11243.00

596.50 2212.46 30535 58710 406.45 1115.94 131591.00 302545.00 46201.50 259782.00

166.74 767.33 3474 13671 0.33 0.76 323.00 861.00 49685.50 302886.00

596.50 2212.46 30535 58710 406.45 1115.94 131591 302545 46202 259782

166.74 767.33 3474 13671 0.33 0.76 323 861 49686 302886

122.95 687.04 1816 10314 0.00 0.00 0.00 0.00

56.94 376.33 1018 7159 0.00 0.00 0.00 0.00

1395.58 4769.99 91560 227627 406.97 1119.17 133528 310863 46202 259782

805.52 3724.15 13053 63171 1.43 3.79 4072 12104 49686 302886
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: SBI General Insurance Company Limited

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

7
2

20.92 94.02 26 95 20.92 94.02 21496.85 148233.21

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 147.61 0 14 0.00 147.61 0.00 84120.55

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

10.87 444.86 1 2 10.87 444.86 1143.17 38555.54

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.60 7.85 6 22 0.60 7.85 2358.76 87754.58

32.39 694.34 33 133 32.39 694.34 24998.78 358663.88

0.00 0.00 0 0 0.00 0.00 0.00 0.00



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

7
3

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Shriram General Insurance Company Limited

6.44 147.61 41 446 -1.85 102.36 4644.12 195792.55

8.29 45.25 23 186 7.41 43.04 6177.36 38023.50

0.61 11.74 19 146 0.61 11.74 466.77 12316.01

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.61 11.74 19 146 0.61 11.74 466.77 12316.01

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

16.93 62.11 19 109 13.30 40.69 19408.82 50448.21

3.63 21.42 2 17 2.55 19.28 1645.80 25192.58

2951.82 13005.65 84019 322856 1436.51 7606.56 223785.85 1011118.26

1515.31 5399.09 45656 170755 1423.41 5291.14 109119.44 393802.93

2616.85 12101.01 85224 393017 1027.00 6491.81

1589.85 5609.20 47485 175893 1530.72 5542.33

5568.67 25106.66 85224 393017 2463.51 14098.37 223785.85 1011118.26

3105.16 11008.29 47485 175893 2954.13 10833.47 109119.44 393802.93

0.62 10.90 4 50 0.55 7.21 28.35 95.81

0.07 3.69 0 22 -0.27 3.35 0.77 88.96

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.80 7.15 5 33 0.63 6.53 109 4239.31

0.17 0.62 3 7 0.17 0.62 105.00 290.00

1.42 18.05 9 83 1.18 13.74 137.35 4335.12

0.24 4.31 3 29 -0.10 3.97 105.77 378.96

9.03 35.62 1597 6058 2.72 1.27 3613.30 39368.31

6.31 34.35 1866 8880 6.31 34.35 3529.16 24740.92

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

2.27 16.23 122 630 0.39 1.18 1326.29 32151.63

1.88 15.05 139 1154 1.88 15.05 614.75 4593.70

5605.37 25398.02 87031 400489 2479.86 14269.35 253382.50 1345530.09

3125.51 11128.67 49518 186159 2972.18 10949.16 121192.28 486732.59
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

170.21 748.43 4859 22063 0.00 0.00 0.00 0.00

43.06 255.23 1182 7548 0.00 0.00 0.00 0.00

133.48 586.51 4881 22379 0.00 0.00 0.00 0.00

36.49 214.04 1307 7905 0.00 0.00 0.00 0.00

303.69 1334.94 4881 22379 0.00 0.00 0 0

79.55 469.27 1307 7905 0.00 0.00 0 0

0 0 0 0 0 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

303.69 1334.94 4881 22379 0.00 0.00 0 0 0 0

79.55 469.27 1307 7905 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Tata AIG General Insurance Company Limited
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1,290 12,108 13,635 53,959 - 5,903,819 92,137,430

734 9,932 17,066 62,538 - - 86,793,290 137,513,819

991 6,733 1,294 7,301 - 295,562 4,748,563

777 5,170 4,427 10,673 - - 1,128,954 4,495,108

- - - - - - -

- - - - - - - -

991 6,733 1,294 7,301 - - 295,562 4,748,563

777 5,170 4,427 10,673 - - 1,128,954 4,495,108

- - - - - -

- - - - - - - -

217 2,460 69 378 - 865,839 8,380,048

171 2,295 186 432 - - 790,114 3,745,044

2,739 11,353 61,862 277,838 - 149,868 667,888

1,444 6,787 28,254 147,536 - - 74,820 383,086

442 1,979 61,862 277,838 - -

250 1,216 28,254 147,536 - - - -

3,181 13,332 61,862 277,838 - - 149,868 667,888

1,693 8,004 28,254 147,536 - - 74,820 383,086

15 119 11 98 - 7,362 121,700

8 106 19 81 - - 5,231 83,849

226 1,430 57 261 - 294,434 951,866

223 1,213 2 177 - - 0 529,263

62 245 10 103 - 50,548 6,689,820

35 195 - 146 - - - 2,510,875

622 4,328 586 2,816 - 230,304 1,778,827

631 4,139 6 1,465 - - 0 1,388,886

925 6,123 664 3,278 - - 582,649 9,542,214

897 5,652 27 1,869 - - 5,231 4,512,874

1,047 5,757 7,173 42,687 - 603,681 4,053,723

831 5,045 8,437 47,111 - - 676,323 3,375,294

- - - - - - -

- - - - - - - -

995 5,575 27,878 151,522 - 3,377,610 17,120,855

578 3,081 20,251 110,694 - - 2,793,764 12,879,522

995 5,575 27,878 151,522 - - 3,377,610 17,120,855

578 3,081 20,251 110,694 - - 2,793,764 12,879,522

- - - - - - -

- - - - - - - -

- - - - - - -

- - - - - - - -

226 790 4,979 11,398 - 7,150 30,798

141 617 12 817 - - 28,900 79,910

8,870 52,878 117,554 548,361 - - 11,786,178 136,681,518

5,821 39,796 78,660 381,670 - - 92,291,397 166,984,657



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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26 601 74 358 - -

75 386 62 420 - - - -

47 453 60 240 - -

12 123 24 121 - - - -

- - - - - -

- - - - - - - -

47 453 60 240 - - - - - -

12 123 24 121 - - - - - -

- - - - - -

- - - - - - - -

17 47 2 11 - -

1 14 1 13 - - - -

183 794 4,421 20,871 - -

62 361 1,357 7,659 - - - -

- - - - - -

- - - - - - - -

183 794 4,421 20,871 - - - - - -

62 361 1,357 7,659 - - - - - -

- 2 - 2 - -

0 1 - 1 - - - -

34 202 26 105 - -

12 87 17 86 - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

34 203 26 107 - - - - - -

12 89 17 87 - - - - - -

110 237 630 3,672 0 2 97 13,297

10 63 301 1,382 0 1 1,011 2,413

- - - - - -

- - - - - - - -

172 1,243 69 450 - -

1 5 38 226 - - - -

172 1,243 69 450 - - - - - -

1 5 38 226 - - - - - -

- - - - - -

- - - - - - - -

- - - - - -

- - - - - - - -

65 267 4,238 10,141 - -

15 63 407 1,630 - - - -

654 3,845 9,520 35,850 0 2 97 13,297 - -

189 1,102 2,207 11,538 0 1 1,011 2,413 - -
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The New India Assurance Company Limited

5951.04 53252.71 64549 390687 1081.67 10714.60 12893221.16 164510715.25

4869.37 42538.11 59121 351237 -50470078.21 151309466.98

1728.35 11138.91 24947 126862 431.79 2447.49 4214195.47 48835168.61

1296.56 8691.42 17206 110727 97223104.95 147793417.55

402.12 10780.42 1126 5014 -133.48 1591.52 9039714.68 20545015.50

535.60 9188.90 1344 5788 4409763.63 17859976.83

2130.47 21919.33 26073 131876 298.31 4039.01 13253910.15 69380184.11

1832.16 17880.32 18550 116515 0.00 0.00 101632868.58 165653394.38

345.72 3304.26 93 282 206.68 313.99 7409824.07 8385094.19

139.04 2990.27 23 188 -31947.41 3992605.65

1561.64 11997.27 4069 28865 -118.23 582.36 3356298.07 55635367.52

1679.87 11414.91 6005 31620 -719285.98 53909483.39

10128.99 50244.01 372734 2008675 1482.04 3490.88 8738270.23 18800535.94

8646.95 46753.13 405428 2081260 -128207244.00 17281103.16

7204.90 37144.69 440488 1823758 686.86 1078.12

6518.04 36066.57 228487 1060673

17333.89 87388.70 440488 2008675 2168.90 4569.00 8738270.23 18800535.94

15164.99 82819.70 405428 2081260 0.00 0.00 -128207244.00 17281103.16

455 2169 6337 33851 180.22 517.21 18666 422848

275 1652 6611 34190 -57860372 238378

-87 50 457 1189 -300.56 -209.34 62900 573290

213 260 157 1557 3771650 4308120

53 294 -17 85 28.38 101.41 75302 190615

24 193 70 112 37620 239576

866 4491 3486 18199 450.28 707.83 162776 576290

416 3783 3345 18834 -4979376 590380

1287.28 7004.26 10263 53324 358.32 1117.11 319644.69 1763043.15

928.96 5887.15 10183 54693 0.00 0.00 -59030478.01 5376453.75

497.84 5632.81 51320 249021 -52.15 1162.40 12456795.87 49130568.28

549.99 4470.41 43356 208153 32809883.70 50902260.38

13158.59 94072.75 84348 506328 2572.84 26338.19 86328809.05 368746448.00

10585.75 67734.56 131487 505329 -1001594.31 48879914.44

100.39 724.49 4021 28145 -1.71 -87.36 -266239.52 174745.49

102.10 811.85 4508 27779 520607.03 1406125.61

13258.98 94797.24 88369 534473 2571.13 26250.83 86062569.53 368921193.49

10687.85 68546.41 135995 533108 0.00 0.00 -480987.28 50286040.05

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0 0.00 0.00

0.00 0.52 0 10 1.11 -1.64 0.00 2.90

-1.11 2.16 0 18 18.00 0.00 51309.90

3894.82 20506.38 106069 513967 1456.80 2967.79 -28867382.48 207101288.19

2438.02 17538.59 88480 561847 -62512377.97 151234224.31

46261.68 305803.48 791293 3983765 7972.54 51715.45 115623151.29 943627993.02

38289.14 254088.03 802201 3938639 18.00 0.00 -167009646.58 649996341.95
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

342.54 1976.85 6919 43265 246.28 1549.37

448.01 2294.47 4437 33107 210.73 984.98

38.49 330.71 669 3904 35.34 299.66

87.07 257.33 532 3112 37.53 209.77

2.74 18.82 26 135 -19.21 42.93

5.56 11.81 16 91 -1.12 7.21

41.23 349.53 695 4039 16.13 342.59 0 0

92.63 269.14 548 3203 36.41 216.98 0 0

-2.65 0.00 -5 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

88.31 471.72 350 1941 18.50 345.25 0.00 0.00

209.16 489.56 313 2062 37.32 294.16 0.00 0.00

530.30 2768.45 15016 152954 427.97 2468.86 3829.00 11508.00

653.89 2977.81 17517 161577 984.48 2867.38 932.00 7520.00

295.36 1974.50 20245 132199 371.57 3082.60 3951.00 15880.00

399.45 2020.62 11588 73144 280.10 1517.55 1297.00 9669.00

825.66 4742.95 20245 152954 799.54 5551.46 7780 27388

1053.34 4998.43 17517 161577 1264.58 4384.93 2229 17189

16 228 265 2048 25 125 669 7918

67 194 279 2233 28 114 927 8475

-1 1 -7 16 -2 10 0 0

2 7 23 64 2 6 0 0

0 18 -3 3 -25 0 0 0

1 20 4 8 0 24 0 0

-21 144 520 2523 20 148 613 618

22 92 831 2549 12 64 50 55

-5.87 390.82 775 4590 17.67 282.66 1282 8536

92.32 313.58 1137 4854 42.43 207.50 977 8530

64.08 283.24 2390 22225 39.05 237.80 12748 163683

595.80 737.16 717 13649 60.29 219.32 25081 230043

382.95 2025.62 16124 75199 515.46 2137.81 109187 1202129 311282 2458251

158.05 956.82 1889 25652 94.71 1069.86 41663 10264503 13831 1473926

6.97 45.24 179 1393 2.03 52.64 428 3558 4944 22681

3.46 20.63 38 689 5.56 18.06 10229 15342 10696 22067

389.92 2070.86 16303 76592 517.49 2190.45 109615 1205687 316226 2480932

161.51 977.45 1927 26341 100.27 1087.92 51892 10279845 24527 1495993

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

1213.17 4341.12 32024 122407 163.93 958.89 -265 68974

298.98 2417.81 19140 144993 527.09 1428.04 11776 5233482

2956.39 14627.09 79696 436636 1818.59 11458.47 131160 1474268

2951.75 12497.60 48464 389786 2279.12 8823.83 91955 15769089
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: The Oriental Insurance Company Limited
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6508.62 34890.08 41845 222143 2518.29 3784.59 11232919.72 85446719.33

3990.33 31105.49 37319 204665

1919.12 9762.67 15519 76131 665.73 2314.73 6974819.69 28845996.11

1253.39 7447.94 19287 98124

710.18 10144.68 671 2105 -872.43 3235.82 535153.65 2684458.19

1582.61 6908.86 557 2280

2629.30 19907.35 16190 78236 -206.70 5550.55 7509973.34 31530454.30

2836.00 14356.80 19844 100404

228.92 2779.26 39 160 -371.80 -865.31 8111124.98 12642274.53

600.72 3644.57 19 164

1899.45 11473.37 3260 17536 484.33 734.86 1507195.59 10864846.55

1415.12 10738.51 3328 18221

7536.66 38008.18 423502 2032617 1006.74 4108.18 497652.09 2530696.11

6529.92 33900.00 356170 1814674

6293.18 31938.87 582068 2834015 742.16 2754.88 0.00 0.00

5551.02 29183.99 491221 2504251

13829.84 69947.05 582068 2834015 1748.90 6863.06 497652.09 2530696.11

12080.94 63083.99 491221 2504251

611.15 2974.84 5260 26399 192.65 519.04 8759.11 47353.41

418.50 2455.80 4314 24576

3.12 48.64 30 187 1.26 4.87 34230.09 8087083.23

1.86 43.77 28 209

19.72 149.05 11 55 -4.55 -172.47 66215.37 1574315.90

24.27 321.52 9 60

190.79 1214.92 2406 12541 -457.63 -951.46 394026.43 6756138.16

648.42 2166.38 2243 12139

824.78 4387.45 7707 39182 -268.27 -600.02 503231.00 16464890.70

1093.05 4987.47 6594 36984

1376.77 5919.54 93292 445218 218.14 624.87 2965023.92 10135579.70

1158.63 5294.67 90488 443173

10684.95 50540.97 80820 347862 2277.16 9335.76 422482.96 1863671.91

8407.79 41205.21 64252 279356

62.79 411.91 1877 12220 -2.26 -38.90 163768.83 1234061.50

65.05 450.81 1946 13011

10747.74 50952.88 82697 360082 2274.90 9296.86 586251.79 3097733.41

8472.84 41656.02 66198 292367

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

3581.85 22620.05 90656 453017 -746.91 1798.18 5445640.44 1054788376.48

4328.76 20821.87 85292 450590

41627.27 222877.03 917754 4449589 5650.88 27187.64 38359012.87 1227501571.11

35976.39 195689.39 800303 4050819



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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223.99 1630.30 6819 36567 1552.38 7554.41 0 0 0 0

1126.26 3990.33 4699 23399 25.59 1126.26 0 0 0 0

60.11 351.69 716 3260 560.04 1687.23 0 0 0 0

157.76 1253.39 767 3695 6.75 157.76 0 0 0 0

17.24 59.65 183 845 528.46 906.97 0 0 0 0

15.50 1582.61 51 729 2.90 15.50 0 0 0 0

77.35 411.34 899 4105 1088.50 2594.19 0 0 0 0

173.26 2836.00 818 4424 9.65 173.26 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

65.13 433.25 407 2273 353.23 1729.06 0 0 0 0

293.44 1415.12 363 1764 19.63 293.44 0 0 0 0

1276.73 6590.41 70390 346003 2165.81 9473.05 0 0 0 0

3793.63 6529.92 37419 198623 123.67 3793.63 0 0 0 0

1174.67 6012.03 100403 491519 1775.19 7728.32 3698 2005195 33408 3670634

3477.36 5551.02 14948 77216 122.50 3477.39 5046 8647 55242 285298

2451.40 12602.44 100403 491519 3941.00 17201.37 3698 2005195 33408 3670634

7270.99 12080.94 37419 198623 246.17 7271.02 0 8647 55242 285298

70.62 373.80 862 4484 169.96 618.91 550 2272 1360 15781

176.70 418.50 493 2717 3.84 176.70 0 0 0 0

0.53 2.35 3 10 0.92 2.53 1 3 1 12

0.42 1.86 0 4 0.00 0.42 0 0 0 0

0.25 0.75 1 2 10.86 16.13 1 1 6 8

0.67 24.27 0 3 0.00 0.67 0 0 0 0

10.44 98.64 174 1077 63.72 311.89 333 753 897 2891

56.14 648.42 100 543 1.01 56.14 0 0 0 0

81.84 475.54 1040 5573 245.46 949.45 885 3029 2264 18692

233.93 1093.05 593 3267 4.85 233.93 0 0 0 0

118.24 572.81 19819 98820 436.53 1452.00 3997 186672 158013 734080

293.85 1158.63 12229 57509 9.79 293.85 0 0 0 0

274.91 1114.57 4852 20736 1916.03 5458.14 3924 225732 22947 343047

607.46 8223.02 1837 8073 38.56 607.46 0 0 0 0

2.35 13.24 103 348 15.88 62.43 63 730 370 4213

5.71 66.05 16 111 0.24 5.71 0 0 0 0

277.26 1127.81 4955 21084 1931.91 5520.57 3987 226462 23317 347260

613.17 8289.07 1853 8184 38.80 613.17 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1037.45 14187.15 28743 136641 769.55 4685.50 10026 197164 68908 2374551

3147.78 4328.76 18388 96837 38.23 3147.78 2097 2920 27362 140205

4332.66 31440.64 163085 796582 10318.56 41686.53 22593 2618522 285910 7145217

13152.68 35191.90 76362 394007 392.71 13152.71 2097 11567 82604 425503
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: United India Insurance Company Limited

7365.00 38007.00 82790 366193 1198.00 6776.00 11774580 60835065

6167.00 31231.00 64940 336846 1971.00 3349.00 9914791 50187793

1755.00 12497.00 27148 134623 395.00 3258.00 3722163 26512785

1360.00 9239.00 21309 124785 16.00 199.58 2973978 20206876

1559.00 9205.00 2303 10321 951.00 1600.00 560791 3308826

608.00 7605.00 1694 5582 166.00 3023.42 195939 2450954

3314.00 21702.00 29451 144944 1346.00 4858.00 4282955 29821611

1968.00 16844.00 23003 130367 182.00 3223.00 3169917 22657830

56.00 201.00 26 386 -92.19 16.21 8402 30157

148.19 184.79 25 111 148.19 -373.96 21802 27187

3332.00 15795.00 17290 48826 1266.00 5216.00 1436207 6814510

2066.00 10579.00 10721 46128 373.00 460.00 915334 4686944

8773.00 43349.00 554466 2227748 872.00 3066.00 1244842 6150993

7901.00 40283.00 499354 2165629 1176.00 4841.81 984487 5019363

7632.00 37323.00 862377 3616144 1754.00 7686.00 0

5878.00 29637.00 686590 3154368 1029.00 3495.19 0

16405.00 80672.00 862377 3616144 2626.00 10752.00 1244842 6150993

13779.00 69920.00 686590 3154368 2205.00 8337.00 984487 5019363

307.62 2133.34 5534 31874 -7.14 321.63 0

314.76 1811.71 5431 25186 20.78 -109.06 0.00 0

22.30 424.10 413 3039 -39.91 -38.40 3780 75591

62.21 462.50 663 2668 4.09 -23.25 10544 80248

28.37 256.65 105 834 1.87 81.96 5645 51067

26.50 174.69 94 709 -12.14 2.63 5499 36252

144.20 818.40 1876 9979 -16.76 -40.51 43871 248992

160.96 858.91 2195 12080 7.78 101.91 48045 256378

502.49 3632.49 7928 45726 -61.94 324.68 53295.43 375649.90

564.43 3307.81 8383 40642 20.51 -27.77 64088.31 372878.58

956.93 4453.29 60177 206161 278.45 1256.20 3150894 14664715

678.48 3197.09 42667 172479 84.63 384.93 2447729 11534050

13278.66 64442.52 140013 669056 1842.37 18588.01 1834253 8901792

11436.29 45854.51 120587 541962 3446.41 12837.49 1843319 7390902

901.34 3982.48 19819 63656 45.63 854.99 265178 1171729

855.71 3127.49 18823 53190 246.59 791.51 252869 924156

14180.00 68425.00 159832 732712 1888.00 19443.00 2099431 10073521

12292.00 48982.00 139410 595152 3693.00 13629.00 2096189 8315058

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

0.00 0.00 0 0 0.00 0.00 0

5066.58 24246.22 173743 817175 724.68 1346.92 976691 4673947

4341.90 22899.30 143426 796453 -728.33 -47.21 809426 4268934

51178.00 257134.00 1948080 8206015 9173.00 49989.00 25027298 133440167

42005.00 207145.00 1618519 7438175 7949.00 28934.00 20423763 107070037
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No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

410.03 2377.00 8176 53690 0.00 0.00 0 0

513.42 2361.23 12988 55758 80.18 652.16 220 2167

89.40 283.62 1183 6647 0.00 0.00 0 0

101.05 338.07 1505 6557 63.79 383.85 130 354

11.15 28.60 285 896 0.00 0.00 0 0

8.54 28.27 193 562 3.21 8.19 90 90

100.55 312.21 1469 7543 0.00 0.00 0 0

109.59 366.34 1698 7119 67.00 392.04 220 444

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 -1 0.00 0.00 0 0

117.97 602.00 830 3610 0.00 0.00 0 0

151.53 645.35 904 4375 47.31 265.10 24 330

1241.88 7975.70 73266 315887 0.00 0.00 0 0

5615.48 11723.82 68871 300502 304.23 1222.89 1078 8800

1283.76 6941.35 111720 491375 0.00 0.00 0 0

1640.52 6449.98 90250 410215 191.77 736.29 1167 4180

2525.64 14917.05 111720 491375 0.00 0.00 0 0

7256.00 18173.80 90250 410215 496.00 1959.18 2245 12980

45.58 181.84 646 3657 10.15 79.48 25 205

49.50 197.94 647 3533 16.88 63.49 334 546

6.21 22.81 67 406 0.00 0.00 0 0

5.60 14.52 131 359 1.96 7.36 36 65

0.00 2.16 0 18 0.00 0.00 0 0

0.00 7.59 0 10 0.00 1.96 0 0

17.08 54.64 189 832 5.71 5.71 0 0

23.12 65.20 203 1077 0.00 11.45 0 1

68.87 261.44 902 4913 15.86 85.19 25 205

78.22 285.25 981 4979 18.84 84.26 370 612

92.66 1189.74 4559 15354 632.56 1658.49 14228 66900

189.45 1454.28 3733 19512 624.75 1292.92 8925 32590

797.36 2702.04 14404 58589 230.79 5456.44 13245 3309482 395446 944085

477.81 1916.28 8780 39393 1679.27 3953.79 245663 527830 340561 650512

97.54 187.03 1374 2810 0.19 5.94 1 363 2197 5134

29.68 165.05 1079 3056 3.06 63.92 188 246 2085 4522

894.90 2889.07 15778 61399 230.98 5462.39 13246 3309845 397643 949219

507.49 2081.33 9859 42449 1682.34 4017.71 245851 528076 342646 655034

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

807.41 6057.18 29070 176982 379.38 3285.78 5454 25279

976.45 7192.04 37421 203375 906.72 3015.25 161514 172101 0 0

5018.02 28605.68 245769 1130752 1258.78 10491.84 32953 3402229 397643 949219

9782.16 32559.62 226705 1048283 3923.13 11678.61 419370 749300 342646 655034
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Universal Sompo General Insurance Company Limited
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395.61 2088.87 8318 39154 155.27 693.51 751573.37 2838156.80

240.34 1395.36 6723 33837 236.06 1354.22 755852.57 2050910.14

6.24 263.08 97 534 -5.63 81.67 23712.82 1888871.37

11.87 181.41 90 369 11.87 164.01 56876.69 977774.80

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

6.24 263.08 97 534 -5.63 81.67 23712.82 1888871.37

11.87 181.41 90 369 11.87 164.01 56876.69 977774.80

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

28.85 287.15 71 430 14.60 103.20 13605.02 106597.63

14.25 183.95 39 302 14.25 183.87 57127.92 222477.62

1100.88 5658.38 35475 201557 750.66 4554.40 66895.03 368200.65

350.22 1103.98 9638 30845 350.22 1103.98 33855.74 106570.68

275.23 1742.60 0 0 255.23 1618.19

20.00 124.41 0 0 20.00 124.41

1376.11 7400.98 35475 201557 1005.89 6172.59 66895.03 368200.65

370.22 1228.39 9638 30845 370.22 1228.39 33855.74 106570.68

8.01 32 57 286 6.91 16.52 672 3317

1.10 15.69 21 82 -6.91 -16.52 211.70 2655.39

0.00 4.27 0 4 0.00 -1.71 0 5900

0.00 5.98 0 6 0.00 5.98 0.00 5000.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.70 31.44 2 48 0.70 22.10 300 9290

0.00 9.34 0 26 0.00 9.34 0 4497

8.71 67.92 59 338 7.61 36.91 971.70 18506.84

1.10 31.01 21 114 -6.91 -1.20 211.70 12152.39

28.22 202.98 553 2067 8.40 -483.20 402614.55 1631496.94

19.82 686.18 164 640 -8.40 483.20 830648.60 8279185.13

160.90 1057.40 2904 10787 81.03 366.19 8223.00 66538.65

79.87 691.21 1975 6926 -81.03 -366.19 5901.90 56475.84

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

160.90 1057.40 2904 10787 81.03 366.19 8223.00 66538.65

79.87 691.21 1975 6926 -81.03 -366.19 5901.90 56475.84

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

274.43 1327.59 12635 58511 55.85 292.44 163144.20 728591.88

218.58 1035.15 10525 50037 -55.85 -292.44 168246.31 601217.29

2279.07 12695.98 60112 313378 1323.02 7263.32 1430739.69 7646960.76

956.05 5432.66 29175 123070 480.21 2753.85 1908721.43 12306763.89



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

119.76 561.36 4636 21157 0 0.00 0 0

90.14 429.23 3478 16351 0 0.00 0 0

119.76 561.36 4636 21157 0.00 0.00 0 0 0 0

90.14 429.23 3478 16351 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Agriculture Insurance Company of India Limited
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43154.9 70994.06 73795 179178 19689.5 24435.2 824934.6 1690881.43

23465.4 46780.14 83735 172243 -1208.8 8584.0 605015.9 1330816.64

43154.9 70994.06 73795 179178 19689.5 24435.2 824934.6 1690881.43

23465.4 46780.14 83735 172243 -1208.8 8584.0 605015.9 1330816.64



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M
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43154.9 70994.06 73795 179178 4980787 9130357

23465.4 46780.14 83735 172243 3310244 7019177

43154.9 70994.06 73795 179178 4980787 9130357

23465.4 46780.14 83735 172243 3310244 7019177
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Apollo Munich Health Insurance Company Limited

ir
d
a

jo
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r

2
0
1
0

8
8

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

58.20 219.57 3094 12197 58.20 219.57 37273.13 134370.50

33.27 125.57 1627 7333 33.27 125.57 81775.00 357867.78

1105.96 6135.93 30820 155459 1105.63 6135.93 52766.90 223163.29

673.14 2939.36 1034 14342 673.14 2939.36 102408.80 291769.38

47.64 249.28 2020 11350 47.64 249.28 165129.75 916123.60

35.12 242.17 1628 12001 35.12 242.17 140724.00 847930.50

1153.60 6385.20 32840 166809 1153.27 6385.20 217896.65 1139286.89

708.26 3181.53 2662 26343 708.26 3181.53 243132.80 1139699.88

42.89 248.36 42813 221055 42.89 248.36 214065.00 1105275.00

33.77 156.35 32489 154548 33.77 156.35 162445.00 772480.00

1254.69 6853.13 78747 400061 1254.36 6853.13 469234.77 2378932.39

775.30 3463.45 36778 188224 775.30 3463.45 487352.80 2270047.66



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

8
9

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.14 0.75 1271 6529 0.26 2.51 1355 7733

0.00 0.13 0 1049 0.51 1.91 86 1202

104.07 421.13 2895 19795 0.00 45.85 0 9689 61842 345213

0.00 1.77 0 185 3.37 12.17 145 1233 29104 134212

2021 13581

2116 14238

104.07 421.13 2895 19795 0.00 45.85 0 9689 63863 358794

0.00 1.77 0 185 3.37 12.17 145 1233 31220 148450

104.21 421.88 4166 26324 0.26 48.37 1355 17422 63863 358794

0.00 1.89 0 1234 3.88 14.08 231 2435 31220 148450
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Export Credit Guarantee Corporation of India Limited
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r

2
0
1
0

9
0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

7018 33829 1231 5208 296 1158 571359 1903873

6722 32671 1085 5507 821 4345 616711 1920868

7018.09 33828.54 1231 5208 295.61 1157.87 571359.04 1903872.71

6722.48 32670.67 1085 5507 821.00 4344.95 616710.90 1920867.90



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

9
1

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Max Bupa Health Insurance Company Limited
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2
0
1
0

9
2

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

191.19 579.66 2215 6541 188.90 577.36484 7560.5 22319.00

191.19 579.66 2215 6541 188.90 577.36 7560.50 22319.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

191.19 579.66 2215 6541 188.90 577.36 7560.50 22319.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
l
N

o
v
e
m

b
e
r

2
0
1
0

9
3

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.58 1.35 9 21 0.00 0.00 0.00 0.00 3321 10095

0.58 1.35 9 21 0.00 0.00 0 0 3321 10095

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.58 1.35 9 21 0.00 0.00 0 0 3321 10095

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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non-life insurance

* Wherever applicable

LINE OF BUSINESS

Fire

Previous year

Marine Cargo

Previous year

Total Premium u/w
Total No. of

Policies Issued
Accretions during

the month (premium)
Sum Assured

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor (Total)

Previous year (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year (Total)

Crop Insurance

Previous year

Previous year

Credit Guarantee

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

BUSINESS FIGURES:

Name of the Insurer: Star Health and Allied Insurance Company Limited
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2
0
1
0

9
4

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0 0 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0 0 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

93.56 517.40 10741 52177 29.19 135.73 156981.64 628922.46

64.37 245.68 8162 36857 26.90 96.19 76731.17 286244.95

2414.08 54182.74 66812 290419 1009.26 10111.00 149189.70 22436148.25

1404.82 41190.24 45393 178518 849.88 18550.72 72294.65 21631908.61

101.96 619.72 3319 20161 38.53 186.83 346488.41 1865528.62

63.43 390.88 2096 11566 33.58 192.48 174840.89 968122.20

2516.04 54802.46 70131 310580 1047.79 10297.83 495678.11 24301676.87

1468.25 41581.12 47489 190084 883.46 18743.20 247135.54 22600030.81

44.20 195.60 15242 69508 11.94 28.31 152420 695080.00

32.26 167.29 11471 59261 -10.45 29.82 114710.00 592610.00

2653.80 55515.46 96114 432265 1088.92 10461.87 805079.75 25625679.33

1564.88 41994.09 67122 286202 899.91 18869.21 438576.71 23478885.76



No. of Lives covered
in Social Sector

Amount of Premium
u/w in Social Sector

No. of Policies
in Rural Areas

For the
month

For the
month

For the
month

Up to
the month

For the
month

FOR AND UP TO THE MONTH OF AUGUST, 2010

Amount of Premium
u/w in Rural Areas

No. of
Lives covered *

Up to
the month

Up to
the month

Up to
the month

For the
month

Up to
the month

(Premium in Lakhs)M

ir
d
a

jo
u
rn

a
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o
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m

b
e
r

2
0
1
0

9
5

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

25.73 210.79 4613 22824 26.80 181.15 15662 131809.00

19.43 75.64 4032 17557 33.48 135.23 34216 195009.00

902.79 15395.56 22889 100470 1209.22 37548.37 36495 8621991.00 87302 52830353

376.97 1569.61 17723 70692 791.07 38582.34 45187 96588914.00 77011 96685852

21.31 131.32 679 3469 50.94 270.13 1916 9137.00 3319 20161

14.36 88.31 382 2371 33.77 206.00 1218 6660.00 2096 11564

924.10 15526.88 23568 103939 1260.16 37818.50 38411 8631128 90621 52850514

391.33 1657.92 18105 73063 824.84 38788.34 46405 96595574 79107 96697416

0.00 108.50 0 38574

0.00 104.06 0 36470

949.83 15737.67 28181 126763 1286.96 38108.15 54073 8801511 90621 52850514

410.76 1733.56 22137 90620 858.32 39027.63 80621 96827053 79107 96697416
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SPREAD THE WORK...
The above advertisement is issued by IRDA in the Public interest.

Those wishing to publish it for spreading consumer awareness of Insurance
may use this artwork for reproduction.
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events

22 23 Nov 2010
Taipei, Taiwan

By

29 30 Nov 2010
Dubai, UAE By

29 Nov 04 Dec 2010
NIA, Pune By

02 Dec 2010
Kuala Lumpur, By
Malaysia

02 03 Dec 2010
New Delhi By

06 11 Dec 2010
NIA, Pune By

09 11 Dec 2010
NIA, Pune By

13 18 Dec 2010
NIA, Pune By

16 18 Dec 2010
NIA, Pune By

27 29 Dec 2010
NIA, Pune By

6th Insurance Executives' Summit for

Strategy, Operations & Technology

1st Middle East Brokers Summit

Integrated Management Programme for Line Managers

2nd Kuala Lumpur Takaful Conference 2010

VII India Health Summit

Prevention of Insurance Frauds

Workshop on Distribution Channel Management

Management of Marine Insurance (Cargo & Hull)

Financial Awareness (Life)

Corporate Governance

Asia Insurance Review, Singapore

Middle East Insurance Review, Singapore

National Insurance Academy

Islamic Banking and Finance Institute Malaysia.

Confederation of Indian Industry

National Insurance Academy

National Insurance Academy

National Insurance Academy

National Insurance Academy

National Insurance Academy

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

Venue:

ii 
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The evolving nature of the insurance sector, with more and more insurance companies

expanding their operations globally, coupled with regulatory challenges brought to light

as a result of financial crisis, has placed pressure for regulatory reforms.

The use of risk management tools such as stress testing, for example, helps identify

potential risks, and allows counter-measures to be instituted early.

Failures of one insurance company don't tend to produce knock-on failures among others,

with the liabilities of insurance companies being almost entirely policy-holder rights, not

investments held by other financial institutions.

The world has recently been experiencing abnormal weather and natural disasters; and we

are now faced with difficult challenges such as increasingly huge risks.

Having sensible rules alone is like laying the railway tracks but not monitoring how the

trains operate. What we really need is to have also effective supervision and enforcement

of these rules.

Catastrophes take humanity by surprise; and any amount of crisis management at the post-

disaster stage would still leave a large gap that remains unfulfilled.

Mr. Peter Braumuller

Mr. Goh Chok Tong

Mr. Adair Turner

Mr. Hisahito Suzuki

Ms. Teo Swee Lian

Mr. J. Hari Narayan

IAIS Executive Committee Chair

Senior Minister, Government of Singapore

Chairman, Financial Services Authority, UK

Chairman, General Insurance Association of Japan

Deputy Managing Director, Monetary Authority of Singapore

Chairman, Insurance Regulatory & Development Authority, India.

RNI No: APBIL/2002/9589
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If undelivered please return to:

IRDA, Parishram Bhavan, 3 Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100
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